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motions has been put down namely,
the report on the working of the
University Grants Commission and
the Union Public Service Commission.
Two months ago, when we had =&
meeting to select the subjects to be
put down for discussion in thia ses-
sion, we decided to appoint a sub-
committee. In that subcommittee we
suggested the discussion of the 17th
and 18th reports of the Indian Labou
Conference in this session. But I find
that that item has not been put down
for discussion. I would like to knov
whether there is any chance of those
reparts coming up for discussion

Shr) Satya Narayan Sinha: The
Report does not deal with that. In
this Report we only allot time. Re-
garding the motions which will come
up, that has not been decided. That
is a separate thing. The hon. Mem-
ber has not understood it properly.

Shri T B. Vitta Rao: 1 have looked
into it properly. I they do not tind a
place in the Report for allomt of time,
ther¢ is no chance of their coming
in atall.

Mr. Speaker. The point is  this.
The Business  Advicory Committee
does not decide as to what items ought
to be brought up by the Government
or any hon. Member before hic House.
This Report only atlots time for those
ilems which are taken cp. Even
now it is open to the hon. Minister
to take up the suggestion of the hon
Member If the sub-committee has
already decided it, that should be
given preference. The han. Minis-
ter will consider that matter.

8het Satya Narayan Sinha: 1 will
consider that matter.

Mr Speaker: When the businem
for next week is going to be announc-
ed tomorrow, the hon Minister will
consider the suggestion that has now
been made. Now the question is:

“That thix House agrees with
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the Sixty-third Report of the
Buainess  Advisory Committee
presented to the House on the
13th April, 1981."

The mation was adopled.

DEMANDS FOR GRANTS®-—Contd.

MINIBTRY or StrEL. Minga AND Fum,

Mr. Speaker: The House will now
take up dizcussion and voting on the
Demands for grents under the control
of the Ministry of Steel, Mines and
Fuel. Does the hon. Minister want to
initiate the discussion?

The Minister of Rtpel, Mines and
Fuel (Sardar Swaran 8lagh): No, Sir

Mr. Speaker: Motion moved:

Demane No 83— MyNISTRY oF STEYL.
Mines ann Fum

**That a sum not exceding
Rx 3648.000 be sxranted to the
President to  complete the sum
necessary to defray the charges
which will come In course of pay-
ment during the year ending the
3lst dav of March. 1962, in ces-
pect of ‘Ministry of Steel, Mines
and Fuel'”

Dxmanp No B4—GpOLOGICAL SURvY

Mr. Speaker: Motion moved:

‘“tThat a sum not exceeding Rs.
2.90,75,000 be granted to the Presl-
4dent to complete the sum boces-
sary to defray the charges which
will come In course of payment
during the year ending the Jist
day of March, 1962, in cespect of
‘Geological Survey’”™

—

*Moved with the recommendastion of the Praiddent.
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DEMAND No. 85-—MiscELLANEQUS DE-
PARTMENTS AND OTHER EXPENDITURE
UNDZR THE MINTSTRY OF STEEL, MINE:
aND FurL

Mr. Speaker: Motion moved:

"T’hat a sum not exceding Rs.
37.18,51,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1862, in res-
pect of ‘Miscellaneous Depart-
ment and Other Expenditure
under the Ministry of Stecl Mines
and Fuel'”

Demane No. 132 -Cariral. OurLAy oOF
THE MInISTiY o STEEL. Mine: aN»
FurL

Mr. Spsaker: Motisn moved.

“That a sum not exceding Rs.
72.16,81,000 be granted tu the
President 1o compiete the sum
neccssary to defray the charges
which will come i course of pay-
ment duriny the ycar ending the
31st day of March, 1862, in res-
pect of ‘Capital Outlay of the
Ministry of Steel, Mines and
Fuel'”

Shrl T. B. Vittal Rao (Khammam):
NMr.  Speaker. the other day Shri
Manubhai Shah. th¢ Minister of In-
ckixtries, while replying to the debate
un the Demands of the Minis'ry of
Commcrce and Industry, stated that in
order to build India we should build
machines He also stated that he bas-
od hiy policy on six pillars, Until and
unless the arw materials for bullding
up these machines. the basic raw
iron, are available, I am afraid the
3iX materials. namcly. coal. steel and
plllars will slnk due tc subsidence.
which gencruliv  happene in  coal-
nines.

Sir, 1 will briefly refer to coal and
then will come to steel and oil. With
regerd to coal. there is the atatement
which the hon. Minister made in De-
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cember last regarding the coal policy
duriog the Third Five Year Plan We
tried to discuss that statement and
gave notice of a motion but, unfortu-
nately, neither in the last session nor
during this session could it be taken up
for discussion. I find there is deviation
from the industrial policy statement
with regard to certain contiguous
areas 1o the private sector. I do not
know undcr what circumstances the
hon. Minister was forced to make that
statement In that statement there is
only one term. and that is "national
interes!”  With regard to coal, if na-
tional interest has to be taken into
consideration, 1 am afraid we will
have to develop our mines onily in the
publir: sector. This was the policy
laid down in the Second Plan, which
was in accordance with the industrial
poticy statement I do not know what
'nacde 1the hon. Minister to deviate
fror.:- *hiat Ju:t in the wake of that
sta'ement  only the other day, the
Bengat Coal Company, a British con-
cern, of which the managing agents
are Mcessrs. Andrew Yule and Com-
pany, have announced their intentiok
to increase their capital They have
announced the issue of Rs. 60 lakhs of
debenture shares. Tthat  means, the
Bengal Coal Company is going to ex-
pand i's mining operations in the
privatle scctor. The Bengal Coal Com-
pany is already mining metallurgical
coal with is required for our steel in-
dustrv So. we are going to give
more  conceszions 10 theser foreign
rompanies in a vital sector. T..lay we
are faced with shortajze of metallur-
pical ~oal and =0 we have to conserve
it and utilize it in a very judicious
way. I do not know why this permis-
sion was given to th»  Bengsl Coal
Comp:any. There seems to be some
deviation which is thought of by the
Government. If they were to do that,
they should have secen that the Parlia-
ment had an opportunity to discuss.
The hon Minister should have Insist-
ed that discusslion should take place
beforr anv deviation of the industrisl
policy statement. which bas been ap-
oroved by the House. takes place. Un.
fortunately he has not done eo.
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Coming to the target for the coal
industry during the Third Five-Year
Plan pericd, the target has been set
down «t 97 million tons While work-
ing out ‘he target  for coal in the
Third Five-Year Plan, we should take
into considcrat on the various indus-
tries that are going :0 come up and
the fuel require¢ments in our country
because so far. till this day. the chief
supplier of energy is cosl. 83 per cent
of the cnergy generated irt our coun-
try i by meang of coal. Therefore it
is very essential that while working
out the target this point should have
been borne in mind and taken into
serious consideration by Government.

Looking at the target from the anglc
of indu<trial develop:ment that ic going
io take place m our country, I find
that this targe: of 97 million tons is
aot sufficient. (t has to be increased
otherwise. what i« going to happen is
the same position which we have wit-
nessed during the las:  year of the
Second Five-Year Plan, namely, some
factories partially closing (iown or
closing down for want of coal supply
It mav be said that it is due to the
transpnrt bottleneck. But the same
position iv likely to occur if we are
not gning to increase cur target dur-
ing the Third Five-Year Plan from 97
million to~e to a leasy 120 or 130 mil-
lion tons.

With recard 'o the allocation for the
additional coal to be rasised, 1 find
that it it 20 million tong for the public
sector and 17 million tons for the pri-
vate eector. When the¢ Draft Third
Five-Year Plan was placed before this
House I was very happy to see that
Ra 138 crores have been allotted for
the development of coal mineg in the
public sector. But I was only enter-
taining Ycpes which were destined to
be di--apvointed 1 had though* thet
all the 37 miiiion tons of add:tional
coal trat will be raise¢ during the
Third Five-Year Plen will be in the
public sector because 1 worked out
on the haeis of Rs. 0 per edditiona]
ton of cual raised and found that this
amount of Rs. 138 crores was sufficfent
for rsising 37 million tons of addi-
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uonal coal in the Third Five-Year
Plan period. But when some figures
were g2.ven by the Planning Commis-
sion ard when we got the breack-up
vt this lizure of Rs 138 crores we were
astounded hHecause out of these Ra. 138
crores something was previded for the
developiaent of the workshop in the
coal mines, Rs. 10 crores were for the
centrglicec; aerial ropeway and ano-
ther Rs. 10 erores for prospecting and
for advancud work for the Fourth
Five-“feur Plan, This was how it wss
giver.  Only Rg 60 crores or Rs. 70
rrores were provided for the develop-
ment of the public sector. The rest
was Rven to the private sector.

Today we are going to discuss the
question of nationalisstion of coal
mines in the private sec¢for and in that
conncctiors I would be able to point
out certa.n oher things. but it will
«uffice for me tc mention in the debate
here only two facts about this. It was
very injudicioc’s on the part of the
Government te have allowed the pri-
vate gecier to raise 17 million tons of
additional cnal durmg the Third
Five-Year Ptan. Their production
chould huve heen pcgged. Therse
shou!! have been a proportionate In-
creas  in the public xector. What s
happ-iing now is this We were to
raisee during th.e Second Five-Yesr
Plan 25 per cent of the total produc-
tion and now we arc golng to reise
only 33 per cent during the Third
Plan pemocd. On the other hand. it
shou,d have heen mare It should
have gomne up lo 50 per cent if na-
tlonallaation of the coal mines is not
poszslble now.

1 hisd hecn lhoking ai the per capita
consumption of coal in various coun-
tries In our country the per capite
consumption of cosl is only 1 {on
whereas in Japan it is one ton end in
the United Xingdom it is 4.5 tona If
we hawve to consume ccal at the rate at
whicl it iz Yirg cotsumed in Eng-
land. wr witl have to rsise ennually
nearly 2,0:0 miliion tons of coel. That
shows t¢ what Zrest ex*ent we have to
@ awsd wi'h the development of
o] because thet {y the only source
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of supply of energy until Shri
Malaviya gives us oil. Till then this
is going to ke thie main source of sup-
ply for our energy. Even taking the
figure in the Japan into consideration
we will have to raise not lesg than
450 million tong per year. We have
to make much headway if we have fo
cateh up with the other industrial
coun‘ries. Thz{ only shows that the
target which has been fixed by the
Planning Commission for the Third
Five-Year Flan does rot stand scru-
tiny at all.

New I come 1o another question. In
the public sectcr by ‘he eng of 31st

March, 1961, we have spent some-
thing like Rs. 58 crores or Rs. 60
crores, Basing our calculation

at Rs, 40 per ton as investment for
raisng a ton of coal, we find that there
is no correlation between the amount
invested and the result produced. This
needs an explanation. We have in-
vested huge rums of money in the
National Coal Development Corpora-
tion. We have given, them sufficient
foreiew exchange, Thercefore, we
would like to know as to how it is
that the produciion, we would like
to know as to how it is that the pro-
duction does not bear any relation to
the amcunt spent, This is very es-
sential; otherwise, we cannot exercise
proper check cver the amount spent
m the public sector.

" Then I come to the question of the
low lemperature carbonisation plant.
This was t0 be installed at KotHagu-
dium during the Second Five-Year
Plan itself, but what has happened is
that for want of a few lakhs of rupees
of foreign exchange this was deferred.
1t was not taken up during the Second
Five-Year Plan, Then they included it
in the Third Five-Year Plan But
when we scked a question as to what
has happened to the low temperature
carbonisation plant, we got the reply
that it was not possible to put it down
in view of the foreign exchange diffi-
‘culties. Can we not find a few lakhs
of rupees of foreign exchange for
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this? This low temperature carboni-
sation plant is very essential for our
country for supplying domestic fuel. It
will suply not only domestic fuel but
there are other useful by-products like
diesel fuel but there arc other useful
hy-products like diesel oil, tar and
other things which could be got from
:t. How is it that priority is not being.
given to it? If you are not going to
supply soft coke for domestic fule,
people will go on burning cattle dung
and firewoed, They will be used for
domestic fuel. That way you are going
to denude your forests. On one side
vou are going to denude the forests
for firewood and for supplying do-
mestic fuel and, on the other, you
give a slogan and spend so much
money on afforestation. Here lies the
curse. If the problem is considered
properly and if right steps are taken
a: the proper time, you will not have
any difficulty, Cattie dung will be
saved for using it as manrure and thus
raising agricultural production, Our
forests could be saveq if only we lake
up this low temperature carbonisation
plant. I hope that at least during the
Third Five-Year Plan Plan sufficient
emphasis wil! be given ¢n it and this
low temperature carbonisation plant
will be taken up.

Then comes the question of the uti-
lisation of the middling from the
washery and of slack coal from the
coal mines. This js not a very easy
problem. 'This is a very important
problem, hecause during the process
of raising coal by mechanisation to
which we are going t{o resort more
and more, we are going to get slack
coal oithe extent of 33 per cent, The
middlings from washeries are going to
be somewhere between 25 to 30 per
cent. Theiefore the utilisation of this
s'ack and middling should be pro-
perly thought of and a proper method
should be utilised. 1 have no altena-
tive except to suggest that all sta-
tionary beilers should utilise only this
middling
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Mr. Speaker: The hon. Member has
{aken fifteen minutes. He should now
try to conclude.

Shrl T. B. Vittal Rao: 1 want an-
other ten minutes.

Mr. Speaker: Al! right, he may take
ten more minutes.

Shri T B Vittal Rao: 1 havce touch-
ed only ont problem, Sir.

I undeestand that the Coat Council—
had appointed a sub-committee and
thut sub-committce has submitied its
report to the Government. 1 do not
know at what stage of consideration it
is. I hope Government will consider
that report quickly and se¢ that pro-
per siops are taken, o that there need
not be accumulintion of slack and mid-
dling.

Sir. on uccentint of the  transport
bo tleneck on¢ million tons of coal is
golng to b tiansported from Bihar-
Bengal coal fields to west coast and
southern regions by ships from Cal-
cutta. ! do no! know why other me-
thnds have not been thought of. I sug-
fost that the target of the Singareni
Collieries should be raised by one
mittion tons The targe: for the Third
Five Ycar Plan i3 something be'ween
5.6 million tons to 6 million tong per
year. If you could raise it to 7 million
tons. the aouth could be supplied with-
out difficulty from thesc collieries.
Thereby we will be saving a lot of
transport. By sending coal through
shipz. the cost to the consumer in the
west coast ard the south is going to
be high. Bveh if Singareni Collieries
are not in a position to meet this re-
Quirement, we have got coal-bearing
areas extending to 800 square miles in
the Andhra region. These could be
easily exploited. I have been writing
to the Planning Commission request-
Ing them 10 see whether the target
for the Singareni colleries could be
raised 10 7 million tons.

Simp!y because the management of
that company statcd that they had no
physical eapacity, you agresd with
them Could you not ask them what

193({A)18D—4

CHAITRA 24, 1883 (SAKA)

for Grants 11372

the recasons were? When we f£o to
discuss the matter with the State
Governmcnt representative, they say:
we have to get for the devclopment
of this mine filnances from tlhc Gov-
ernment of ndia; they have been put-
ting so many hurdles in giving that;
even in sanctioning the amount allot-
ted during the First Plan they have
given us a lot of headache and during
the Second Plan period as  woll, for
two or three yearss after the com-
mencemcent of the plan they could not
enler into an agreement with regacd
lo participation in the capital They
point out all these dificuities. To the
Pitoaning Comuntssion thi'y say they
do not have the physical  capacity.
When we discuss: the matter with the
Sia*¢  Government  representatives,
they give the reason that we do not
yet adeguate flnance from the Gov-
ernnment. Thercfore.  if you want to
avoid transport botilencck, if you
wan: to avoiit ¢xtrir cxpenditure in-
volved in transporting  cosl from
Bengal-Bihar coal-fields 1o th¢ South,
the easiest and simplest mc:hod is to
increase the production of Singareni
coal-flelds. With regard to supply to
th¢ West coast, the Madhya Pradesh
nnd Maharastra coal-firld¢ could be
developed and one million tons raised.

In this connection I wouid like to
refer to the recent controverysy be-
tween the Minintry of Steel and the
Railways The Stee] Ministry says
that there ;5 coal, but it could not
be moved because of tranwport bottle-
neck and shortage of wagons The
Railway Ministry was saying that they
had given the wagons asked for by the
Coal Controller. This controversy has
been going on. The Cabinet is aclzed
of this matter and a smal] sub.com-
mittee haz been appointed But over
and above this I want a small and res-
ponsible committee  to go inio this
question to find out whether it ix short
supdly of coal or short supply of
wagons Tho responxibility shouid be
squarcly placed and the persons soz-
ponsible should be «trongly deal: with.
Othorwise. this is gotng tn he repeated
every vear of the Third Five Year
Pan.
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Because we are not able to supply
adequate quantity of coal to the in-
dustries in the Sou'h, they hive becen
asked to switch over to furnace oil
What is this evconomy? What is the
policy of Government? Is it so casy to
switch over 10 furnace oil? The in-
dustries have to change their furnaces,
What about the cconomics of this?
Firstly foreign exchange will have to
be spen! for g:tling furnace oil which
in today’s condition it would not be
wise on the part of Government to
do. when we have got abundance of
coal. If you caleulate the thermal
value of 1 b, of furnace oil and 1 lb.
of coa) and compare it you will find
that though the thermal value of oil
may he more, the cost is goingf to be
very huge. It i going io affee! the
indus<'ries? It is going to put up the
rost, I rcad in the papers a month or
50 back that a sub.-committee at the
Secrctariat level had decided against
turnace oil. 1 hope the hon. Minister
will clarify this point.

Then I come to the quesiion of uni-
form price of coal at all railheads, This
has wssutned some importance now
and 1 won'd riraw the attention ot
Estimates Committiee. The Estimares
Comaittee had cearly recommiended
some four or five years ago that this
quesidon should be thought of ang
had recommended that cnal should be
sold at u uniform price at ol ral-
heads That recominendation  was
turned ciown. Now they have taken
up this matter. I hope soon there will
be a policy statement 10 the: etfoct that
coal would h¢ supplicd at  all rail
heads at a uniform price. Otherwise,
what happeng is this. The industries
in the snuth will be at u disadvanta-
fwou: position, in view  of the fact
that 80 per cent of coal raised in our
country is from Bihar-Bengal coal-
fields

Sir. while on this subjewt, I have to
refer 10 a few gricvances of the wor-
kers in the coal-mines in the public
sector. There should be formatioa of
works committee in all the coal-Gelds.
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1 do not know why it has not been
donc. Industrial relation is the res-
ponsibility of the Government of India.
1 do not kniw why these committees
have not bcen set up,  If you want
more production at every pit, produc~
tion committees should be set wup.
Quarters should be constructed for the
mincrs, because the existing housing
conditions afe very bad. With regard
to waltcr-supply it has been hanging
fire in Bokaro and Kargeli coal-fields
for a very long time and 1 do not
know whether the ncgotiations with
th,: Coalmines Welfare Organisation
has been finalised,

Then 1 come 1o the question of like-
ly retrenchment in the Coal Control-
ler's Office. 1 am told that some job
¢valuation has been done of the staft
there and some 125 men are going to
be retrenched. When job unalysis is
done it should be done in cooperation
with the employees there, I hope the
Munist.r wil} stop this retrenchment,
If the coal target is going 1o be raised
to %7 miltion tons during the Third
Five Ycar Plan, there will be increase
in work in the Coal Controller’s Office
and this staff could be utilised. I
would suggest that the irccognition of
the Coal Workers' Union may be cone
sidired more  sympathetically, This
question has been there for a very long
time

With regard to the amaigamation of
smull colheries there was a committee
wh::h went into the qQuestion and the
yeport of the committee was accepted
n principle. It was also sa:d  that
legislation was golng 1o be undertaken
and that the smiall collieries would be
amalgamated where they do not go in
for voluntary amalgamation. 1 need
not repcatl here what alt has been said
in that rcport with esegard to small
cotticrive. But suddenlv now the hon.
Ministcr comes and tclis u; that they
arv not thinking of legislation in view
of the facy that the production has to
be increased. ¥ productivn is 10 de
increased from smal! cotllieries, it could
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be done only if they arc properly amal-
gamated. The committec has said that
a. .vast 10,000 tons a month shouid be
raised by a minc if it is to be an eco-
nomic unit, Therefore I would urge
upon the hon. Minister to sec that
legislation is brought forward early
for the amalgamation of these small
collieries.

Then ] come to oil. We were told
w.th regard to thd' Barauni Refinery
th:i the detailed project report would
be :nailable by the cnd of February,
1861 And now we are told that it
would take solne {ime more. ! under-
stand ‘e difficultics of the hon. Minis-
ter that where forcign cxperts have
to he dealt with, these things cannot
be adhered to. But every day of delay
is going to cost us very much. There-
fore, when the proiecy report is being
delaved, 1 would urge upon the hon.
Minister to scc that certain other ancll-
lary works are taken up immediately
and completed, so that when the de-
tailed project report comes we could
accelerate the pace of the work

The Minister of Mines aud Oil
(Shri K. D. Malavlya): That is exactly
what they are doing.

Shri T, B, Vittai Rao: So far as
Cambay and Ankleshwar oil is con-
cerned, there scems to be some delay
with regard to the setting up of a
tefincry at Gujarat. This has to be
expcilited. The hon. Minister told us
in the Consultative Committee that
full-scale production cannot be under-
taken in Ankleshwar until and unless
120 welis are dug and a!ll this oil which
is therc is also tested. Whatever it
may be. I am still firmly of optnion
that 1two reflnerics may be set up, a
smail refincry at Cambay and a bigger
one at Ankicthwar. so that this crude
o1l which we get in the mean-
time before the big refinery goes
inta production could be refined
at the small rcfinery at Cambay.
‘Transpory of Cambay oil by pipe
wili be very uncconomical, because
this has got 14 per cent para-
ffin wax and this csnnot be sent
through the pipes to Bombay unless
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we have boosting and pumping stations
@ various places, And this boosting
and pumping station means that we
will have to have a power station with
at least 2,000 kilo-watts, and four sta-
tions of such size have to be set up.
Gujara; is already a power-shortage
stricken State. If in that State you
are going to utilise power for boosting
and pumping this oil, it will be diffi-
cult. Therefore, 1 would ask the hoa.
Minister to sec that this Cambay ofl is
reflned in a refinery in Gujarat itself,
I am suggesting this not from a paro=-
chial or any such consideratlon but
purely on ths basis of econimics, be-
cause sending Cambay oil to the
Bombay refincry would be very uneco-
nomic.

] am glad and 1 welcome the decie
sion of the Government that there
shall not be any expansion of the
forcign-owned refineries; because thia
agreement, it is admitted on all aldes,
is an uncqual agreement, and they are
not Roing to modify it Therefore,
under no circumstances should there
be any proposul for expansion of the
refinery capacity of these oil refineries.
Regarding cxploration  work, some-
how or other the Government does not
seem to be very much  enthusiastle
about the exploratlon of oil in the
Cnuvery and Godavari baslns. In the
Godavari basin. we are told, only
geravity-magnetic survey is being con-
ducted and that the other surveys will
take time. Even to this day a proper
geological mapping has not been dons.
When once we asked the hon. Minister,
“Why not we concentrate in one parti-
cular area for the exploration of oil”,
he said. “We do not know whether we
will get oil in that particulsr place or
not; thercfore, we have to diversify
and go in at more places, so that by
rhance we may sirike oil in some
area”. Therefore, basing tt on that
very srgument, I would urge upon the
hon Milnlster to accelerste the pace of
the exploration work for oil In the
Godavarl and Cauveri basins,

With regard to the development of
mines, we have these Daribou ané
Khetri copper ficlds. We are spending
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a huge sum of foreign e¢xchange for
importing copper. With our stepping
up power generation in the country it
i8 very necessary that we get  this
copper. Huge deposits of copper have
been found not only in Rajasthan but
also in Sikkim. A smelter of at least
10,8600 tons per annum should be in-
stalicd immediately bath at Khetri and
also in Sikkim, so that we could go
ahead with the oxploitation of these
copper deposits.

With regord to guld mapping, som«
investigations were being  conducted
by the Geological Survey of India. Now
we have to pay our subseription to the
Internationa! Monctary Fund or dis-
charge our other international obliga-
tions by means of gold, Therefore it
is very essential that we develop some
flelds for the exploitation of gold.
There arc rich gold mines at Hatti
They could be exploited fully and the
expansion work carried on. With re-
gard to Kolar Gold Mines there are no
proper lodes in the old mines, but in
the adjacent areas of Chittocor and
Ramglri there are some gold mines and
thesce could be attended to.

Then I come to another matter. The
Mineral Bencficiation Committee’s te-
port was submitted last ycar to the
Governmuent. I do not know how far
its recommendations have been consl-
dered by the Government. If Gowern.
moent take one yeur to consider the
report, I do not know what is to be
done. They could say “We do not
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accept the Committee’s report”. They
can reject the recommendations or say
that they accept those recommenda~
tions. Otherwise, delaying these things
would noy help. Because, mineral
beneficiation is a very important item
in the development of the mineral in-
dustry in our country, and minerals,
Therefore, let the Government tell us
what are the recommendations of the
Committee: which have been accepted,
what are the recommendations which
are still under consideration, what are
the recommendations that they  have
not been able to accept. and why they
have been rejected.  Merely keeping
it in cold storage is not good.

Unfortunatcly, for want of time, I
atn not abie to touch the subject of
Steel. Anyway I will submit on¢ or
two poinis about stecl. In the iron
ore tines which ane being run by the
Bhilai Stcel Plant: the wages paid to
the iron ore miners are very very low.
They can refer the question of  their
wages to a tribunal or they can enter
into an agreement for increasing the
wages of these people.

Then. one disturbing thing that I
have heard is that there is a flight of
technicians from Bhilai to the private
sector stecl factories.

Shrl Awurobindo Ghosal (Ulberia):
From all factories.

Shrl T. B Vittal Rao: My hon,
fricnd Shri Aurobindo Ghosai ssys that
the flight is taking place from all fac-
tories, That is because the pay given
in the private sceior is very attractive.
Government should see that these peo-
ple who have undergone training in the
public sector are retainad and that
proper salaries and wage scales are
fixed for them. Otherwise we are
going o suffer. We should see that the
raw matcrial position is improved for
these steel plants; otherwise, there may
be a =hortfall in production in these
stee! factories

Shri Viswanatha Reddy (Rajam-
peth) : As wusual I would like to
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confine my observations with regard
to the oil industry. The House is
aware of the great progress that has
been made in the public sector in
respect of the oil industry, and the
House has always lent its great
support to the policy pursued by this
Government.

However, there are certain voices
which have accused the Ministry,
and parlicularly, the Minister of
Miaes and Oil, of a doctrinaire ap-
proach to this problem, and of in-
vesting large rums of public money
in ventures which are speculative.
We are aware that we are not the
only coimtry mn the world which has
embarked on the oil industry in the
public sector. There are othcer coun-
tries like Egypt, Mexico, Brazii, Boli-
via :ind some other countries which
have their own governmental organi-
gations devoted to the development of
the oil industry in their own country,
probably taking into account this
type of trend in the  oil-producing
countries. The Adviser on Oil, to
the World Bank, has been credited
with the following statement which
I would like to read to the House.
He has gaid :

“Where total capital rcsources
ar( scarce 8. they are in all econo-
micilly  under-develcped areis
expenditure on oil exploratlon
can only be at the expense of
other claimants In a developing
country, there ig urgent need for
services and utilities, schools,
hospita's, housex, roads, power
stations ctc. which private enter-
prise cannot as a rule be expect-
ed to provide. It the State
diverts its scarce cepital resources
fram these channels into flelds
in which private enterprise Is
willing and able to help, essentlal
tasks will be ptponed or left
undone, and the count’y’s eco-
nomic and social development
greatly retarded. This Is the
Agice that Goveraments have to
make but they seldotn care to
put put it iato euch ximple terms™

These gre the oherrvations from a
very high quarter.
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Shrl Rajendra Singh (Chapra):
What is the source?
Shri Viswanztha Reddy: I am

reading from page 122 of pe(voleum
Presas Service, April, 1961

Shril Rajendra Singh: Is it an organ
of the private sector?

Shri Viswsnatha Reddy: It s
available in the Library.

This statement comes from a high
source, and the World Bank, | believe,
has refused to edvance any credits
to any State undertakings in the oil
industry. Putting these facts  to-
gether, it is a very significant thing
for us to remember now that from a
very high quarter, the oii industry is
being discouraged. It iz good that
today we have really a doctrinaire
approach to this problem, because we
know very weil} that oil has played a
great part in the internsl politics of
various countries. Even today, it is
playing a &reat role in the internal
politics of this country. It is well for
us to remember the bare facts, on this
occasion. I ghould like to submit to
the House a few very salient facts In
respect of our own country.

It has been calculated that at the
end of the Third Plan, our consump-
tion of oil weuld be of the order of
14 million-tons and 2some knowled-
geable sources say that even this egti-
timate might be an under-e;timate,
because in some backword countrles
like ours, the pace of consumption of
ail §s probably more than one can
really calculate 14 million tons would
reQuire foreigh exchange of the order
of nearly Rs. 350 crores per year on
oil loans. An annual druin in foreign
exchange of the order of Rs. 350
crores is a thin€ which, 3 am sure tha
House will agree with me, is not a
smal) thing for our economy to besr
today. A part of this exchange drain
could be prevented by a vigarous o!l
exploration in this countty. Again,
severa] people who konw the ofl in-
dustry inttmately heve eaid that out
of these. Rs 350 corex, as much as
Rs. 100 oures to Re. 130 cTOres can be
accounted for by way of prafite
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Therefore, while we deny ourselves
the profits that accrue from this oil
industry, we have also to bear the
foreign exchange drain of nearly
Rs. 350 crores per year.

Again, the world oil industry has
told the world at large that taking
into account the speculative character
of oil exploration, taking into account
the number of various dry holes that
any organisation engaged in the oil
industry has to contend against as
also what are called ‘wild cats’, that
is the fluke oil wells that may be
struck occasionally, taking into ac-
count all these extreme cases, they
have put a figure of $100 million, that
is Rs. 45 crores nearly for producing
oil at the rate of 2% milion tons per
year. An investment of Rs. 45
crores is not a big thing, when we
consider the amount of other henefits,
namely foreign exchange conservation
as well as the element of profit that
is available in thiz industry. I am
trying to put before the House a pra-
gmatic approach rather than a doctri-
naire approach, although I agrce
that even a doctrinaire approach in
this oil industry, as far as our ccuntry
is concerned, is not something that
we should feel shy of.

There is another position with
regard to this oil industry. Among the
Asian countries, Japan has recorded
the greatest amount of progress in the
consumption of oil. Between 1359 and
1960, the consumption of oil in Japan
has increased by as much as 31 per
cent, In our own country, the con-
sumption has increased by about 10
per cent. The rate of increase curing
the next few years, and in particular,
during the Thixd Five Year Plan, will
be much more than this estimate of
10 per cent per year.

With 211 these activities and all
these considerations befere us, if any
persuns or individuals or insiitutions
like the World Bank or any other
high personages from abroad accuse
us of a doctrinaire apprcach. I must
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say that I must congratulate the hon.
Minister in charge of oil for having
this doctrinaire approach in this
matter and for effectively and very
vigorously pursuing this o1l program-
me.

With regard to the progress of the
Barauni refinery, Shri T. B. Vi‘ial Rao
has made some observations. I be-
lieve that pending the foreign colla-
boration agreements and the receipt
of the detailed project reports from the
Soviet and Rumanian experts, Govern-
ment are going ahead with all civil
works; and the acquisition of land
for the laying of the pipe-lines and
all other ancillaries.

In this connection, I might be per-
mitted to dispose of one crizicism
which has often been made, ramely
that in Naharkatiya and Moran areas,
although oil wa; discovered as early
as 1953, it has takken nearly seven to
eight years to :rodice oil there. If
we take into account the actual pro-
duction schedule in respect of oil
frem these fields, the schedule has to
start by the end of 1962, or the begin-
ning of 1863; that is as much as 10
yvears has been taken right from the
time of discovery of oil in thai area
up to the time of the actual produc-
tion of oil

13 hrs.

Now, with regard to oil, we have to
remember one thing. It is aot en.ugh
to produce a few barrels of oil per
day in order to sustain a refinery. We
must have a sulstantial amount of oil
in order to sustain a refinery. To
produce that substantial amount of oil,
the initiative has always been in the
hands of the Assam Oil Company.
In spite of the vigorous eifoits that
have been made by them during the
last so many years and also by the
Ol and Natural Gas Commiszion, it
has not been possible to mroduce the
required number of productive wells
in that area to sustain a refinery.
Even today there is some misgiving
that by the time the Barauni refinery
and the Nunmati refinery are ready,

j\
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the oil may mot be available in the
required quantities. There may be
some quantity available, but it may
not be sufficient to fully sustain the
production capacity of these two pro-
posed refineries.

A reference has been made by my
hon. friend Shri T. B, Vittal Rao to the
location of one small refinery and
another big refinery in Gujerat. I am
not one who will oppose the starting
of any number of refineries in this
country provided we have the neces-
sary facilities to do so  because, I
believe, that the consumpticn of oil
in thig country is going up so fast that
any mnumber of refineries in  the
public sector will be able to have full
work during the next 10 or 15 years.
However, a similar analogy may be
applisd to thig area also as to the
Barauni area. I believe, by the middle
ot thiz vear the preduction trials of
the wells that have already Dbeen
struck in Cuierat will stert in Cam-
bay and Nunmati areas, After the
complete proof of the production
capacity of these wells has been ob-
tained the refineries will start coming
up with great vigour.

With regard to matters that have
come across in the course of my
study of this subject, I would like to
place these matters before the hon.
Minister. 1 came across an article
in the journal published by the Oil
and Natural Gags Commission in waich
one Superintending Geologist, Mr.
Poddar has said a great deal on the
photogrammetry and photo-geology.
I believe, the Qil and Natural Gas
Commmission has got very very few
technicion

ns who are trained in these
two branches of -iudy. As regards
the imporience of the study of these
two subjects in  the field cf oil ex-
ploraion in mecdern times, Mr. Poddar
has got the foliowing to say:

“Ii is likely that in future, as
that sicence becomes  more
advanced photo-geologists will
probably be able to pin-point
sites for drilling also on the

azis  of the geological inter-
pretation of aerial photography.”
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Therefore, in the oil industry, these
two subjects, in his opinion as also in
the opinion of several other know-
ledgeable scientists, have got to be
given a great deal of imporiance.

Sir, as regards the oil industry in
our country it is the technique, the
expertise that has to be acquired by
various scientists in this regard. That
really contributes; to the success of
cur efforts. We know fairly well the
areas where We have to look for oil
in this country and those well-defined
areas can only be exploited quickly
to meet the requirements of our
country if only we have the necessary
numbr of technicians and also the
equipment.

Sir, I am glad to be able to tell the
House, as I have got the information
from the Ministry that even in res-
pect of the manufacture of rigs and
drills, efforts are being made to set
up plants te produce these rigs and
drills. Therefore, in al] aspects of the
oil industry we have been able to ac-
quire the expertize in this country
and the whole credit must entirely g0
to the Ministry and particularly teo
the vigorous steps taken by the ¥
Minister himself.

1 have been told that several ancil-
lary industries are to be started in
Nunmati as well as in Barauni areas
to utilise the natural gas and other
by-products of oil refineries. One of
theze ancillary industries is proposed
to be Polyethylene industry Wow, I
have come across a gtateawni where
the latest plastic, mamely, rolypro-
pylene can be produced more econ-
nomically than this Polyethylene.
This other plastic, that is, Polypropy-
lene has got a wider use and it has
got better gualifies and more efficient
utilisation than this Polyethylene and
1 hope it iz possible for the Govern~
ment to encourage the manufaciure
of thig Polypropvlene in the place of
Polyethylene.

I have come across a hews ilem in
one of the journals where if has been
said that the Italian credit of $ 78
millions for exploration and develop-
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ment including a refinery in South
India is to be given to the Govern-
ment of India. 1 do not konw the
truth of the matter because it has
not becen mentioned in any of the
reports. 1 would like the hon. Miwnis-
ter to clear the position with regsrd
lo [his matter.

I thank you, Sir, for g great deal of
indulgence that you have shown 1o
me in  allowing me this time for
making a submission on these¢ points,

Shrl Morarka (Jhunjhunu): Mr.
Speaker, Sir, this Miristry descrves
congratulations of the House and ap-
preciation of the whole nation for its
overall performance during th« year
uncler review.

The Ministry has completed the
setting up of three stecl plants. It
has achicved at feast the rate of the
targeted production of coal as laid
down in the Sccond Five Year Plan
and jt has also done a lot of work in
the fleld of mineral exploitation
particularly for the development of
oi! resources. The year under review
has been a ycar of transitien, so far
as the steel plants are concerned, from
the ycar of construction to the ywar of
production. Therefore, it has been a
vear of trials and troubles, and strains
and stresses. But, in spite of that, 1
think, the performance of the Min-
istry in achieving the targc: of the
steel production deserves special men-
tion. Thesc stew! plants are the back-
bone, if 1 may say so, of the public
sector. They provide a definite and
a sound base for the industrial deve-
lopment of the country and they are
expected to make a substantial con.
tribution to the resources of our Third
Five Year Plan, to meet the needs of
the Industry which were hitherto met
from imports, and not only this, but
to muke some steel avsllabsle to us for
export purposcs,

Sir, having achieved the targets of
the Secand Five Year Plan, the Min.
Istry during thls year has decided to
«xpand the three steel plants at

APRIL 14, 1961

for Grants 11386

Rourkela, Bhilai and Durgapur and it
has also decided to put up the fourth
one at Bokaro. The idea is to achieve
the target for the Third Five Year
Plan which is fixed at 10 million tons.
There arc some hon. Members in this
H~use and some outside who do not
favour this idea of increasing the pro-
duction of stect any more. ‘Their main
fear is that there would not I:z cnough
deinand in the country and that our
production of steel would not be
competitive in the world market and
that is the reason why they want to
discourage it,

Now, Sir, if we look at the actual
demand at home what we lind is that
during the year 1960.61 the total
demand was something like a little
more than 5 million tons and even
after allowing for imports we could
hardly meet 60 per cent of this
demand i.e., for about three million
tons, Even today there arec many
industrial units which are either par-
tinlly working or are completcly shut
down for want of steel. The indus-
trial ventures, on which we have
spent a lot of money and foreign
exchange on the import of capital
goods and other things, are worked
only partially for want of rsteel
Therefore, from the po:n: of view of
the home demand, the expansion of
steel production is not only desirable
but is vital. But leave that aside.
There was a committee appointed by
the TTNO to assess the steel require-
ments of the world. That committee
meeting in Gen#\-a had assessed the
requirements of steel for India (D
1970 at about 28 million tons. If that
is 8, it is qQuite natural that for our
Thitd Five Year Plan, we have at
least a modest targe® of 10 million
tons. A German newspaper called
Die Welt made the following com-
ment:

**The goal of cesching a produc-
tion 60—80 million tons may be
achieved afler a generation. Only
then will the Indiacs have reach-
ed a living etandard which c¢sn
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compére with the living standards
of the great world Powers".

So even people outside India, people
who are knowledgeable and expert on
this subject. feel not only that the
target for the Third Five fYear Plan
should be at least 10 million tons, but
talk in terms of 40--50 million tons.
From that point of view, I think it is
just as well that Government have
kept the modest target of 30 nillion
tons for the Third Plan.

But, before w¢ embark upon the
new venture of the #th plant or the
expansion of the existing steel plants,
I think it is timely for us to look
back and see what our vxperience in
puttinng up these three steel plants has
tfaught us. If we do that, one thing
which is bound to strike us imme-
diatcly is that the performance of the
Ruswans at Bhilai has beenn far supe-
rior to that of the Germans in Rour.
kela or of the British at Durgapur.
This is the first paint which is bound
to strike any impartial objective
observer who sees the construction of
our steel plants.

The second thing which would
equally stand out is that the estimates
of the stec) plants have been rather
defective., The cstimates have gone
up from time to time and cne wondcrs
whether there has been propcr scru-
tiny before increases in the estimates
were accepted.

The third impression one gets ia that
the planning of the steel planis has
not been very precise, with the result
that some units have gone into pro-
duction wherecas others whith shculd
have gone into production eerlier
have still not dooe a0, and ao many
bottienecks and other difficulties have
been crested.

When I point out all these things, I
hope [ would not be misunderstood as
i I am criticising the public sector.
That s not my purpae. [ have no
doubt in my mind that ulimataly
these steel plants would succeed; 1
have also no doubt is my mind that
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steel plants are admirably suited to
be developed by the public sector and
public sector alone. Therefore, when
I point out certein weaknessea, my
intention is only to show some light
to the hon. Minister and to the offi-
cers in charge so that when they
embark upon new projects they may
avoid these pitfalls.

I was talking about the estimatcs,
The original estimate in the Second
Five Year Plun was Rs. 338 crores. In
August, 1957, this flgur~ went up to
Rs. 559 crores. According to the latest
report :availabic to us now, it has gone
up to Rs. 605 crores. This is subject
{0 escalation clause. I know the hon.
Minister would say that the Rs. 353
crores did not include the townshipa
and ancillaries. That Is quite correct.
But still the fact remains that the
resources allocated for the steel plants
in the Second Plan were only of the
order of Rs. 353 crores. Instead of
Rs. 353 erores, if we require Rs. 605
crores, certainly it upsets the priorities
and allocations in respect of other
projects.

Shri Naushlr Eharuchs (Fest Khan-
desh): Is that why he congratulated
the Minisiry?

Shri Morarka: ) | .ngratulated them
on their performaice in constructing
the plants. It is a pity that the hon
Member's hearing power is  very
selective. He hears only what he
wan!s and ifmores what he does not
choose to hcar.

Shri Nagahir @Ghsrecha: But the
understanding power is very high.

8brf K. D. Malaviya: He condemns
the hon. Member's seleciive hearing
power only.

8hrt Morawrka: As 1 said, the ewti.
mates have g¢me up. If we get our
money's worth for the iocrearad
estiraates, nobod:.: can make any
grievance of I1t. But the doubt gene.
rally tet Is whether Govetrnent have
s proyer machinery to ecrutinise those
tems.
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I will give one example to make
my point clear. In the Durgapur
steel works, the contract given for
civil engineering works was for Rs. 11
crores. But instead of Rs. 11 crores,
ultimately the consultants have paid
Rs. 25 crores. This sum has been paid
without consulting Hindustan Steel
which owns the three stcel plants, and
without even referring the matier to
the Government of India to wtiom
the whole thing belongs. If this is
so, we fcel a bit disturbed whether
these consultants have been fair to us
in sanctioning such a huge increase,
particularly for a project which was a
turnkey job. I wish the hon. Min-
ister could make this a test case, order
a preper inquiry and sec  whether
what I have said is correct or not 1
personally would be very happy it 1
am proved incorrect.

Demands

Sinilarly ac<  regards  the  fourth
stcel plant at Bokaro, which is stull
in the paper stoge. we tead in the
Press that the et mate has gone up
from Rs. 200 crores to Rs. 235 crures
alresdy. Again, for ¢xpansion the
estimates concerning 13hilai has gone
up by R: 8 crores, that relating to
Durgapur has increased by Rs. 21
crore. and that in respect of Rourkela
has been raised by Rs. 10 crorea. |
sincerelv suggest to the lien. Minister
to provide some machinerv within his
Ministry or within Hindustan Steel.
whatever it may be. to snmiutirise each
and cvery ltem. becnuse after ail, the
finances !nvolved are huge. It i a
funny thing that in government dec-
partments, audit objections are raitcd
for small amounts of 10 aniRs or
Rs. 5 or Rs. 10 or Rs. 15. but when we
come to deal with crores of rupres.
because the corporations are autono.
mous, everything is sanctioncd and
passed, as a maiter of course,

I referred to defective planuing. In
this respect. the Russians have done
their job admirably weil. ¥Here |
would like to give a few quotstions,
not from what our people have said
but from what has appeared (n (he
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foreign Press. Here i3 what one Mr.
Earle Smith, Vice President of the
Republic Steel Corporation, has got to
say after a visit to Bhilai. He refer-
red to the Russian performance as
‘outstanding’ and said:

“What I saw did not diminish
my respect for Russian steel mak-
ing potential. The Bhilai plant
was better designed for continued
production than any plant I have
secen in either the United States
or Russia proper”.

This is what has been said rbout
Bhilai, 1 wish we had similar state-
ments about Rourkela and Durgapur.
But unfortunately that is not so.
Prof. Galbraith, who is often qucted
in this House, has said this about our
Rourkela plant:

“A br.ef stay at the actual site:
cf the new  steel mills reveais
numerotws foults, and other difh
cultics are on the wav'™.

Fven the German newspaper The
Christ Und Welt, which blamed the
Communists for running down the
Rourkela plant. says:

*On the other hand, the future
of Rourkela is not completely
safe.”

It recommended the appointment of 8
technical team’ to stay at Rourkela.
It also made a grievance of the fact
that that team is not being appointed
and many officer; are leaving Rour-
kcla for home.

Mr. Speaker: Why did they say so?
What arc the grounds en which they
say that it has not a safe future?

Shri Morarka: They say that this
plant has been constructed by 38
different German contractors plus 130
different Indian contractors. The
machinery I8 very complicated ot
course, it 1s modemn, but it Is very
complicated—that they feel that the
Germans are required to tiain the
RAlane for § mooths or 50 or a long
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time; unless the Indians can take over
from them, they feel that there would
be a lot of difficulties. Therefore,
they suggest a team of technicians to
train the Indians and to run the plant
for at least a couple of vcars. Nego-
tiations have been going on between
the German firm, German Govern.
ment and our Government. Ultimate-
ly, what that paper says is this:

“Pedantry and hair-splitting at
Government level which had done
harm to Rourkela before seem to
be continuing.”

This is the opinion of the German
paper about Rourkela, which gives
not only a warning but also makes a
constructive suggestion. Unfortunate-
ly, that team is not constituted yet.

Now, I come to Durgapur. Here 1
would quote what the British Prese
had szid. 1 quote from the British
papcr, Daily Teleagreph. This is what
it has =aid about the Durgapur plant:

“India’s £105 million steel
works at Durgapur, 190 mile: from
Calculta, built by a Consortium
of 13 British companics, ISCON,
is facing s crisis. ‘It may be

reduced to a state of chaons’

8S8ome Hon. Members: Curry on.

Shri Morarka: ! wanted the hon.
Speaker to hear me,

Mr Speaker: 1 am only trying to
devise a particular method. Theother
day this. was brought to my notice
that the original estimates were so
much and subseque:nt increace$ were
made. If the increase is nnt a consl-
derable amount we need not worry.
It is truc that the other amount is
included in the next yeér's Budget
and formal sanction i; taken. I would
like more point«.d atlentlon to be
drawn to this matter. If :nformation
]s made available to the Membders to
find out how the ofig:nal estimate was
not zufficient, then, they can make
these observations if nncessary if the
estimate had been prepared a little
carelemly; whether thta mouwrred on
accoamt of any mistakes or whethar
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it was a real addition which could not
have been contemplated. I want a
memorandum of that kind to be sub-
mitted every time there Is an increase
over the original estimates. That s
what 1 am contemplating.

Sardar Swaran Singh: Sir, you will
give us enough time to present our
side of the picture and put our views
to you befofe you finalise your idea.

* Mr Speaker: 1 was only thinking
aloud. It would be good hoth for the
Minister and Shri Morarka.

Sardar Swaran Singh: Sir, he
belong,: to my party.

Mr Speaker: I do not find any
diference. Party members are as
critical as Opposition members. So
far as these matters of common inter-
est are concerncd, I do not think there
is any¥thing like a party. He has just
now said how it has to be tnckled and
all that.

Sardar Swaran 8ingh: He has mot
done so, Sir.

Shrl Morarka: Sir, | am gratefui to
you far your observations. With great
respect. 1f 1 may say so, what you zaid
would be of grcat assistance to the
Members and zuch criticism may be
less, provided the Members are better
informed about the increases

If you give me somc more time I will
dilate on this point and Uring one
particular point to your notice. Al
one timc¢ you were pleased to refer a
matter of Incrcascs in genersl service
charges at Rourkeia to the Estimates
Committee. That wax a  special
reference made by you. The Estimates
Committex examined that waiter and,
after 15 or 17 months, made a cepori
1 wish only to mak:« this submistion
that after reading the rrport one gets
the Impression that the Committce
could not get all the information that
it wanted from the Ministry; and,
hence. it was unable to come to any
conchimion or to fustify this incremse.
This is not much by way of criticimn
dut this is a grievance which I am
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making. If more facts are available,
then, much of this avoidable criticisin
could be avoided.

Coming back to the Durgapur plant,
‘there was a Colombo Plan Committee
which was appointed. 1t visited the
Durgzapur plant for examining the
conditions there. If vou kindly
remember, you rujed some time ago
that rcports of these expert commit-
tec's chould be laid on the: Table of
the¢ House. Verbatim extracts from
that rcport have appeared in the
London paper. Dailyy Telegraph: and
this it what the¢ report says:

“The opinion cxpressed by Sir
Eric Coates which also said the
projcct's different departments
secm to be engaged in  guerilla
warfare with one another . . ."

First, they say, it is a chaos; then,
they say it is facing @ crisis; and
sccondly., they say that different
departments are engaged in  gucrilla
warfare. The conclusion of the report
is that a high-power committee should
be appointed to go into this matter.
It is the view of not only this team
but of others also that these forcign
collaborators, the British ccllaborators
are not discharging their duties
properly.

If you kindly remember, these are
the peuple who glossed over the de-
festive piling work: these are. the
people who took over the equipmaent
without trials and without proper
demonstration from the contractor.

Again, thesc are the people who
sanctioned Rs. 25 crores instead
of Rs 11 crores; and they have

accepted at least one particular equip.
ment which burned down within a
week from Its acceptance, Therefore,
one gets the feeling that these con-
sultants, in particular, who are also
British, are not playing thelr role
independently and objectively: and,
perhaps they are showing a soft corner
to the contractors there. I am aguin
Quting:

“There should de a high level
investigation at it was feared that
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the ‘financial implications are by

A1

no means inconsiderable’.

These arc the views of the foreign
experts and this] is what they have
said about Rourke.a and Durgapur.
Durgapur seems to be in the worst
light; and 1 am sure the hon. Minis-
correct tius
position as early as possible.

Now, 1 will give you some inte-
resting figures sbout actual  produc-
tion. I am not comparing with any-
thing else. 1 am comparing betwcen
Bhilai. on th¢ one hand, and Rour-
kela, on the other. The biast furna-
ces in Bhilai and Rourkcla, both of
them, first and second furnaces, went
into production almost at the same
time. The production of pig iron
Bhilai is 9,82,000 tons and the pro-
duction of pig iror. in Rourkela is
only 580,000 ton:.

Mr Speaker: During what period?

Shrl Morarka: Up to the end of
December 1960 The first blast furnace
was comunissicned, as you remember.
on 3rd February, 1959 and the second
was commission¢d on 11th January,
1960 in Rourkcla; and similarly in
Bhilai, the first was commissioned on
the 4th February, 1959 and the sccond
on 28th De¢cember, 1959. The capacity
of the blast fumaces is the same; the
time of commissioning is almost the
same and yet, in production, we find
that the production in Rourkela is 4
lakh tons less than the production in
Bhilal-

Take another item of production,
that is coke The coke oven batteries
weore conunissioned almost et the
same comparable time; and stili pro-
duction in Bhilaji was 10,72,000 tons
and in Rourkela it was 7,92,000 tons.
Here again it f3 less by about 3 lakh
tons. The production in Durgmpur fis
comparatively better as compared to
Rourkcla.

I cen quote aasther set of intcrest.
fng Agures; and that is about the cuwt
of raw materials as canpared to the
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value of production. In Rourkela, for
every Rs. 100 worth of raw material
consumed, we produce Rs. 128 werth
of finished goods. The ratio is 100:
128. In Bhilai, this ratio is 100: 186.
In Durgapur, it is 100:124. But Durga-
pur has worked still less and so it
may not be Quite comparable with
the other plants. But Rourkela and
Bhilai are quite comparable. The
justification for spending inore money
on Rourkela is that it is going to bc
the most economical plant and the
groatest economy  expected  there is
in the raw materials Yet. what we
find purely in terms of value is this:
the ratio of raw muaterials to produc-
tion in Rourkela 1x 100: 128, and in
Bhilai it is 100: 186.

Apart from this, I find that so far
as the salaries and wages are con-
cerned, the expenditure. in Bhilai has
been the highest. It is 1S per cent of
the production valuc in Bhilai, 10
per cent in Rourkela and 16 per cent
in Durgapur. But again, J cannot come-
pare Durgapur with the other plants,
because it is only partially worked
yot. But in Bhilai it is 15 per cent
and Rourkela. 10 per cent. There have
been some other minor defects in
planning. For example, the calcining
plant in Rourkela which was taken
in trial in October, 1959 is still not
commissioned. The semi.continuous
strip mill in Rourkela which was
ready in February, 1960 is undergoing
trials in March, 1961. There are a few
other matters to be referred to in this
connection, but I would like: to <kip
over them and proceed to =ay a few
word; about raw materials.

Here again, there bas been some,—
what I might calloose planning. The
biast furnace in Bhilai as well as in
Rourkela were commissioned first in
February. 1959 But the mines from
which iron ore was to come. werc not
ready till December, 1860. in the case
of Rourkela, and October, 1980 in the
case of Bhilai. About Durgapur, the
directors say in their erpont ax fol-
low:a:

*“The quality of the orce suppii-
ed to Durgapur has sometimes

CHAITRA 24, 1883 (SAKA)

for Grants

11396

been somewhat unsatisfactory
affecting production adversely."”

Coming to the supply of coal, the
position seems to be slightly worse. |
am quoting from page 17 of the report
of the directors of Hindustan Steel:

“The quality of raw coal sup-
plies is progrcssive!y deteriorating
as larger supplies ate drawn and
the ash content of coke is corres-
pondingly going up. This has
adversely affected production both
in quality and in cost™

As vou know. both Bhilai and Rour.
kela are to get their coal supply from
Kargali and Dugda washeries. The
Kargali washery went into produc-
tion two ycars ago, but gtill, it has
achieved o capacity only to the c¢xtent
of 50 per cent. It has cost us a lot. of
money. But somehow or other, the
directors of the NCDC kept only Rs.
17 lakhs as the carnest money depasit
for the proper performance of this.

The 'a:st item of raw material which
I wish to refer to and which 15 very
cssentis! for the stee! plants is lime-
stonc.  The position about limestone,
yeu may kindly, note, i most astoun-
ding. 1 may again Quot¢ from page
17 of the directors’ report wherein
you find the following:

“For both Rourkecla and Durga.
pur, so far. the main source has
been Birmitrapur which cannot
supp!y all the requirements. At-
temptx were continued 10 locate
other sources of limestone in the
country and special prospecting
Divisions are working to locate
suitables supplies.

The plants a~e ready. We havi- xpent
Rx. 60S crores But the: prospecting
teams have now gome out to !orale
the supplies of limestone! We have
spent Rs 6 crores for the projext re-
port and different foreign experts
were called, who should have pointed
out in the beginning and locatcd the
supply of raw materials, namely, iron
ore, coal. limestone and water. Instead
of that. when the plants are ready.
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prospecting teams are being sent out
now.

About raw matcrials 1 may point
out one more aspect. Y¥or Rourkecia,
for producing onc million  tons  of
stecl ingols we roquire -5 miliion
tons of iron ore and 1'5 million tons
of coal. In Dhilai, for producing the
same quantity of steel, we would re-
qQuir¢ two million tons of iron ore and
two mitlion tons of coal. I would like
the. hon. Minister to tell the House as
-to why the difference is so big.

Shrl Naushir Bharucha: It depcnds
on the metailic content of the iron
O,

“hrl Morarka: As my hon. friend
hus pointed out by his intterruption,
we st know whether the ash con-
tent is the reason or whether there is
éuy other reason for this dilference.
I wouid have accevted that; but the
cvonsuption of coal is also more and,
therefore, I thought there would be
<om¢ other reason. I request the
Minister 1o say something about this
when he replies.

Now. I come to the balance-sheet.

want (o point out only twa items
in the balancc-sheet. The flrst point
is about deprecintion. This point has
been made by the  Auditor-Gencral
also. This year'y balance-sheet
shows a loss of Rs. | crore and odd
lakhs. According to the Auditor-Ge-
arral. this depreciation should have
be¢n p-ovided in the accounts, and
the real loss must have been shown
something like Rs § crores to Rs, 6
crores. They have charged a depre-
cintion at the rate of five per cent.
Th¢ usual praclice everywhere is to
charge deprceciation at ten per cent.
even though the lifle of the plant may
he 20 venrs. But for the purposes of
accounts, on business principles, you
must provide a ten por cent. depre-
cistion every year. This has not been
daone,

The second point is that so far as
{iovernment loans are cencerned,.—
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they were more than Rs. 200 crores
at that timec and they are more than
Rs. 300 crores now—no interest has
been provided. The Financial Adviser
and the directors of Hindustan Steel
only make a smali note about this,
which says:

‘“Nou interest is payable on the
unsccured loans from the Gov-
ornment of India up to  3lst
March, 1962, From 1st April, 1962
interest has to be paid at the rate
of five per cent per annum on
these loans.

In the previous year interest was pro.
vided; in the subsequent years inte-
rest “would be paid,” but only for
thes¢ two years, the interest is not
provided. My point is that purely
from the standpoint of accounts, in-
terest must be provided, but if the
Government wants 1o forgo that it
must have been treated as a subsidy,
because, after a’l, this money  goes,
out of the Consolidated Fund of India;
and as the service charge on the pub-
lic debt has increased, 1 think. for a
proper picturc of the performance of
the steel plants and public  finance,
this item should have been taken into
consideration.

Sir. as I said earlier. on the success
of the stec! plants depends the success
of the public sector philosophy, the
actual functionag of the national eco-
nomy and the implementation of the
third Plan. Our tasks have been diffi-
cult. and unfortunately, due to de'ays
and various other things that I have
pointed out, it hag cost us more money.
It is therefore nccessary for the homn,
Minister to take immediate remedial
steps. According 1o me, this is a situa-
tion which does not brook any further
delay. In the past we have already
suffered because of the delays.

Finallv. th's Corporation which to-
day manages three steel plants would
also manage the fourth stee! plant
and would also put through expansion
programmes. It would manage three
coal. washeries; it would have the
by-proeducts and the fertiliser
plants, and last but not the least,
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the tool and special alloy steel plant.
By the time we finish all these pro-
jects our total investment on them
would be more than Rs. 1,500 crores.
I would request the hon. Mnister and
this ifouse to consider whether one
Corporation js enough, one Board of
Dircctors is  enough, to manage--to
apply its mind to such huge and gig-
anti projects, or wheth:ir it would be
mote desirab't to have one corpora-
tion ‘or each steel plant at least.

I would now say a few words aiout
‘coul. Reccntly the'¢ has been a lot
of controversy about coal supply. As
the previous speaker, Shri Vittal Rao,
said. there has bcen a  controversy
between the Ministry of Steel, Mines
.and Fuel and th¢ Ministry of Rail-
way s, I think the blame lics to some
extent on both of them. Firstly, 1 will
exp'ain why it lics on the Ministry of
Steel. Mines and Fuel.

1t s no doubt true that they have
achieved the rate of targeted produc-
tion e¢nvisaged in the Second Plan,
Bu: if you analyser the collieryv.wise
production you will find that the in.
creased production is more in  the
Bihar—Bengal fleldds and the produc-
tion :n Central India coal-fields—Ma.-
dhva Pradesh coal.ficlds har been less.

To give one example, one coliivry—
Bisrampur colliery—which was to
produce 2: 7 millien tons. has not heen
touchid. It has been relegated to the
third Five Year Plan. It is truc that
w¢ have reached the targeted produs-
tion, but becausc it has been resnched
moi+~ in Bihar.Bengal felds, there
ha. heen transport difficulty and e
bottli:neck has been created.

S:milarly. the increase in  procuc-
tion has been so sudden that during
the last four or five months, all of a
sudden the production has reached
the targeted figure. Till lact year, the
prodiuction was much les, particular-
I» in the NCDC cwllieries. But it has
now >eached the contemplated pro-
duction in the Second Plan Thir sud.
den jump has stso caught the rsil-
wWays napping
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As against that, you would kindly
rcmember that the railways were first
asked to carry 56 million tons of coal.
In 1858, it was revised and they said,
railways willi have to carry about §3
million tons only. But actually, the
ralilways could carry only abeut 48
inillion tons, So there is a shortfall
in the railways also, and there is lop-
sided production of coal more in cer=
tain collicries and Mss in other col-
Licries. That has upset the apple-cart.

I would humbly request the hon.
Minister to give more attention not
only to achieving the targets, but also
achicving the targets as was planned.
Otherwise, it is quite possible that
we may crrate difficulties not only of
the nature that we have created, but
th entire industrial apperatus would
be put out of gcar if we do not get
coal in certain areas. ], therefore, car-
nestly appeal to the Minister to plan
the production of coal in such a way
that not only the total targets W°U|d\
be achicved, but tha targets of cach
colliery wnuld be achicved.

In this (-or'\nection, anothcr point to
be remcembered is, we had targeted to
supply 10 million tons of ceel to our
steel plante 1n fact, the needs of the
steel plants were only 75 mililon tons,
In spite of less supply to the cxtent
of 25 per cent to the stecl plants, the
transport difficult and coal-supply
difficuity have arisen,

The imporiance of mechanisation
of coul mines cannot be over-stated.
In one mine which ix, accerding to
some foreign experts a most  well-
mechanised mine—! am referring to
Saunda—the nroduction 11 81,000 tona
of codl with the help of 100 workers.
In the ordinary fields. for the same
production, you would seqQuire 600
workers. In the open cast mines also,
we arce producing 1'25 lakh tons by
h:isving 900 workess. So. from the
point of view Of economy, mechaniss-
tion of coal mines i3 an urgent peces-
sity.
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Apart from economy, the human
aspect is more important. The: work-
ing condition of people in the collie-
ries leaves much to be desired. So-
oner these collieries are mechanised.
the better it is, It is a shame almost
to see the conditions, the slums. in
which they are working and the risks
they are undertaking. I wish the
hon, Minister success in his projects
for the third Plan and I have much

pleasure in supporting the demands
of his Ministey,

Mr. Speaker: Shri Thanu Pillai.
Then I will call Shri Rujendra Singh.

Shrl Parbhat Kar (Hooghly): Pro-
bably he is not ready; he did note cx-
pect to be called so soon.

Mr. Speaker: If hc wants o speak
later, 1T will call him later.

Shrl Basappa (Tiptur): In most of
the demands, Mysore has not taken

part.

Mr. Speaker: 1 will call Mysore;
they do not have coal but gold.

Shri Mohammed Imam_ (Chital-
drug): Gold has becomc important
now

Mr. Speaker: Shri Rajendra Singh.

8hri Rajendra Stugh 1Chapra):
When an over-all balance of the per
formance and achievement of the
Steel Ministry is taken, 1 have no
doubt it has to be conceded that it is
not too bad When I say it, 1 really
mean it. In spite of the facts which
have been enumerated by my hon.
friend. Shri Morarka—how this Minis-
try is to be complimented—like Shri
Morarka. ! am quite conscious and [
also deplore the stuprtndous increase
over the estimates from time to time
Similarly. as it has becn reported by
the Public Accounts Committee, there
is incorrect ratc of exchange, place-
ment of coniracts on a blacklisted
firm. non-recovery: of dues from a
certain firm, losies due to non enfor-
cement of the terms of the contract,
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irregular and motivated contracts,
construction of road and buildings not
1t all necessary, rush purchases,
deubtful storc-records and produc-
tion much below the rated capacities.
1 have simply noted down the head-
line:, so that T may not go into de-
tails. bicause the details have been
corvered by Shri Morarka,

Notwithstinding these defects, 1np-
ses and shortcomings on the pa-t of
the steel projects, 1 readily concede
that thiz Ministty has provided a
break-through <o far as it relates to
the speedy  industrialisation of  this
country is concerned. It is no mean
achitvement from that view-noint.

| Me. Derury.Srriaker in the Chair}

A Shri Moracka has pointed  out,
in view of the asscssment made by
the Colombo Plan team of our re-
quirtements of stecl, say, five or  ten
vears after, not only that, in view of
what has becn said by many ¢xperts
especially Shri Dastur and  those
peop'es. who havee some idea of ‘the
uses for which steel would be re-
quired and the quantity of stecl that
we would be needing, it is really de-
plorable that our target has been only
10 million tons. As has been alrcady
mentioned. a dectailed analysis  will
show that in under-developed count-
ries. no speedy industrialisation and
not even substantial or considcrable
increase in agricultural production
also could be achieved, unless we are
able to produce basic goods like iron
and steel,

From that point of view, Sir, I feel
that the Ministry of Steel, Mines and
Fuel lacks dynamism. It is something
like¢ a stagnant Ministry. It only
takes orders. Whatever order iz given
to it by the Planning Commission on
an overall consideration of things, it
takes those orders and tries to imple-
ment them. 1 think the job of the
Ministry should have been to enligh-
ten the Government and to secure
emphasis from the Government and
the Planning Commission. There is
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the persanality of the Prime Minister
in economic matters. You know, Sir.
‘well, how vitally I differ from the
Prime Minister on matters of great
moment. But so far as the economic
approach is concerned no industriali-
sation of this country—industrialisa-
tion of the country is the least ambi.
tion that any individual should have
in this countrv—could be done unless
we have in this country the maximum
production of steel and at the same
timic we build up heavy machines
making industry and make machines
as fast as we can,

My estimates are—and it has been
chocked from many sources, I  need
not go into all those here within the
limited time at my disposal—that we
would be needing 15 million tons of
steel by the year 1966.66. Our target
is simply 10 million tons. How is that
target of 10 milion tons to be achicv-
ed? It is proposed to be achieved by
having ¢xpansion of the existing three
projects. It is said that the three
project: that we have put up would
be expanded. 1 <ay. Sir, it is nothing.

So far as the fourth steel plant is
concerned, it is something that
matters. In the other cases it is only
a question of expansion and it is not
samething which could be taken great
note of. What is to be taken note of
is the new plant that we are putting
in,

Some time back the economic unit
of production of steel was one part
#f a million, now it is one million and
even two millions. Now experts all
over the world ®gTee that 10 million
units wouid be the economical unit
todsy. The Ministry has planned
only for production of one million
tons at Bokaro. To my mind. [ feel
that the Ministry could not apply the
imagination that was necessary in the
light of experience that is obtalning
elbewhere and even in our own
country. 8o far ag the Bokaro ptro-
ject itself is cancerned, I think it is
stil] hanging fire. Nobody knows
what is going on there. An Indian
firrn was asked to give a detalled pro-
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ject report. That Arm has given lt,
angd it is to our pride that today en
Indian ia in a poeition to give sueh a
detailed report

In that project report it has been
clearly poiated out that in Bokaro,
which has to be the hub or the centre
of all the industrialisation that we
have in our mind, the project has to
be planned from a perspective angle,
We must remnamber one thing. All
this steel production was avaijable to
be done in a very limited part of our
country. ‘The mineral resources of
this country are not sc widespread
that the steel projects could be scat-
tered all over the country. Natural-
ly. the steel projects have to be con-
fined to a limited arca. From that
angle, if you look at the geofraphy of
mineral resources that we have in this
country, naturally, Sir. Bokaro would
become the centre of all such pro-
jects Therefore, the Bokaro projcct
has to be planned from a perspective
anglc and not from a limited angle. 1
urge on this Ministry—whatever plan
you have in your mind you carry it
out—to see that the whole plan in
respect of the Bokaro project is made
on a perspective basls. The securing
of land, outlay. the estimate of raw
materials which are needed for siccl
production etc., should have all to be
well planned and planned so exten-
sively that once the profects is put in
there it will be able to produce }0
million tons of steel {n course of
time— say, three or four years. This
s my suggestion to the Mlnisfry.

Then, Sir, you have heard that
there is a project for steel alloy.
There is 8 mention of that steel alloy
project in the report also. Beyond
that we do not know what is actually
there. Neither the project repert has
been published, nor do we know what
is going to happen 1 know that that
project ceport has also been prepared
by an Indian. He has aiso been possi-
bly eppointed the consulting engineer.
But my report is thet even though an
Indian is available for the job and
who can do the job. as is borne out
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by the records that he carries of the
work that he has done outside the
country—he has been associated with
many auch things in foreign count-
ries—the Steel Ministry js doing all
that it can to manoeuvre out that firm
from that undertaking. 1 wouid be
happy if 1 am proved wrong, but so
far as my informstion goes I under-
stand that the Steel Ministry is not
giving the encouragement that is
needed, the incentive that is needed.
This is not good.

Sir, the hon. Minister has becen very
kind to me. He took me round to
Bhilai where there was a conference
of engineetrs. One thing that struck
my mind in that conference was the
suhmission by one of the engineers.
He sald, it is all right that we havr
put in steel projects with the colla-
boration and assistance of foreign
countries, but unleas we have our
own designs, unless we have our own
baby, we wili not be able to say to
the world that actually the real in-
dustrialisation of this country is going
on. I agree that the Indian consult-
ants or the Indian engincers may not
have that level of competence which
the others have. That is natural, be-
cause {n the present state of  our
knowledde and level of skill we can-
not think of equalling what is pre-
valling in Russia or America. But
whatever we have has to be utilised
to the maximum possible extent.

So far as alloy steel is concernced,
the progress is negligible. It is real-
ly very disheartening to me and to
the country. Steel ia important. but
alloy steel is equaliy vital For
manufacture of machines, manufac-
ture of certain vital gadgets which
are neceasary for machines and many
other things alloy steel is absolutely
necessary. They cannot be produced
unleas alloy steel ia there, Mover-
over. the cost of alloy sieel i3 tre-
mendously very high. 8o we must
produce it in this country. Thexe-
fore, specd, drive and dash are neces-
sary. 1 would suggest that phis pro-
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ject should not be thwarted by red-
tapism, manoeuvres and interference
by the Ministry.

14 hrs.

I have a grievance and 1 feel like
impe:aching the Ministry. The Minis-
try have stated that tirere would be
expansion of works in all the three
factories in the public sector. Very
good. But what have the MMnistry
done? All the skills in  con-
struction which wc¢ have brought to-
guvther with very great difficully in
these steel mills are being grittered
away. ‘fhe workers arc told that as
the expafision work would start only
next yecar—one does not know whe-
ther it will start even next year—
they would better go home. The con-
struction ecnginecrs and  workers,
whe her they are working under the
contractors or others, are being asked
to go home. This iz a great waste.
Wastage does not mean simple finan-
cial waste. Here it is wastage of
skill, whatever wc¢ have aceumulated
during all thesc years. Instead of
pressing it to scrvice, this  Ministry
have decliberately—I do not know on
whose advice—tried to fritter away
that skill. T do not know who is the
interesteed party in this  matier )|
am of the view that we should not
fritter away the skil! which is so
scarce and which we brought together
with great effort and at great cost.

There is another matter which is
agitating my mind, and that 1s the
raw deal given to labour by thia
Ministry. 1 have great respect for
Sardar Swaran 8ingh. For the iast
four years I had been in Delhy I had
occasion to come In contact with htm
and 1 can say with ail the sincereity
at my disposal that he is one man in
whom 1 heve found the least of parti-
sanahip. Bul so far ag labour rela-
tions are concerned. 1 am sorry, I
have found myself in a great unhappy
situation. AJl these projects sre
central profects. great projects which
will change the face of this coumtry
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and projects which will build up an
age for which we shall take rightful
pride. But has the labour to be for-
gotten for that? 1t should not be.
Wha. is being done” A1t Rourkela—1
can stake anything to prove that—the
entire labour force is behind Shri
Batsia. 1 had been there personally
and [ saw the support which he has
from the working class. But the
union which he represents has been
out-manoeuvred for the timited in-
terests of the party. Why is that s0?
Suppase the PSP has a union in
Rourkela ¢r Bhilai. Why could you
not tolerate that? Here is my friend,
Shri Aurobindo Ghossl. Shri Ghasal
has a union in Durgapur and I can
tell you without any fear of contra-
diction that hia union enjoys the con-
fidence of Ue working class. [ am
not here to defend him. He is no
friend of mine when elections come.
I know it. But if the working class
is behind him. what can I do” So,
my aubmmission is, whatever be the
union, under whose control or leader-
snf) it might be for the moment, it
does not matter. that union  which
enjoys the support and conitdence of
the working class has to be recognis-
ed. Otherwise. what will you re-
cognise? If you do not recognis¢ 1ha
union of working claiss, then Yyou
simply recognize only your own party.
In that case, throw away ai! the
labour laws that you have. both in
the Centre and the Btstes, and tell
the country that no party can exist in
India other than the Congress Party.

The Minister might say that the
recognition of unions is in the hands
of the State Governmenta and sc he
casnna help It. 80 far as the State
Projects are concerned, 1 can appre-
clate the difiailty of the hon. Minis-
ter. But, st the amme time, every
Yesr we are caming up with new and
big cantral prujec®, huge projects
that will employ thousands and
thousandg of workers. 8o, I would
Urge gn the Minixter 10 prevail on his
Cahinet (0 have a uniform labour law,
If not all ower the counfry, at (east
for the peojects which are sponsored
and edminisemed by the Centre.
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An BHon. Membder: Public seetor
projects.

Shri Rajsadra Singh: In public sec-
tor shere can also be State public
sector projects. I want to confine it
to the projects which are Centrally
sponsisred and Cen:rally administercd
If you do that, you cédn say that the
people who are enjoying the: conf-
dence of labour are given a fair deal.
If you fail to do that, it will result
in the destruction of their personality.

Shi Morarka pointed out that these
)s some guerilla war-fare, I think
that is perfectly true. But it i not
between foreign consultants and their
counterparts on the Indian aide. It
is on the Indian side itself. The
General Manager is at loggerheads
with the Chief Engineer. the Chicf
Engineer is at loggerheads with the
Deputy Chief Engineer and so on.
There is an endiess invisible strike
among the adnunistrators with the
result that the progress is held up.
What do we find? We have don: a
tremendous job and three stee? milla
are there. They arc going to R¥ve a
tremendous impact on the fortunes of
the country. But if ou go ‘o
Rourkela. in spite of all that achlevo-
ment, so far as the« human side is con-
cerned, you will find there.4s no chenr
in the heart of the individual

Mr. Deputy-Speaker: Haz the hom.
Member been going there too often?

Ag Fon. Member: He i« the repre-
sentative of labour

Shri Rajeudra Singh: 1 have (0 go
there 1 find that whomsacver you
contact, whether it s the General
Manager or the petty worker, he fedts
he has certain grouse sguinst this
government bevause of the law  of
imagination or lack of administra‘ive
skill or lack of good faith on the part
of Government This atmosphsr of
suspicion, deprosien, fru«tration and
diseachantment should not i there if
the country has to march fesrward

My. Oeopuiy-Spesker: The hon.
Member shouid conchude now,
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Shei Rajendra Bingh: The other
hon. Members had half an hour. 1
am the only spokesman of my party.
You must give me more time. Of
course, I am not saying, Sir, that you
arc partisan,

Mr. Deputy-Speaker: How  much
time has he taken?

Shri Rajendra Singh: 1 have taken
15 minutes.

Mr. Deputy.Speaker: He has taken
20 minutes.

Shri Braj Raj Singh (Firozabad)-
e may be given another 10 minutes.

Mr. Doputy-Speaker: When he has
already taken 20 minutes?

Shri Rajendra Singh: Shri Moratka
has stated that the performance  of
the Bhilai steel factory has been far
heiter thaun, and far superior to, that
of Rourkelt and Durgapur.

1 do not know what had bieen a!
the back of Shri Morarka's mind. but
that is a tribute to the socialist ¢co-
nomy. As I told you, I have so
much of difference with the Commu-
nistx that it can make a world of
differcnce, but at the same time if the
Bhilai steel mill has functioned so
well, betlter than the rest it is not
because the Russians are good and
the Germans or the British are %id
but because when a socialist country
decides to do smnething it does it
When a capitalist country or a capi-
talist decides to do something. he can
forgct anything but hix profit. There-
fore this is the difference  There we
must remain on the alert.

I am telling this because of one
rcuson, In one of these papegs. The
Commerce, a month ago an article
was published saying that coal pro-
duction in the public sector could not
cvome up to the estimated target and
therefore the public sector is the dewil
in the sense that it has stood in the
way of glving the country the necrcd
coal. But only ten or 18 day= ago 1
had the opportunity of again visiling
the XCDC and to my joy aad to the
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joy o2 this House and everybody who
loves the eocialist pattern of society 1
found that the NCDC has come out
with the output that was estimated
although the hon. Minister was care-
ful and cautious when he was speak-
ing in the House last time. He did
not commit himself to the fact that
the NCDC would be coming up with
the fulfiment of the targets laid
down. But it has come out.

Some of the industrialists told me,
“Let there be a coalition between the
private sector and the public sector.
Just as there are political coalitions,
let there be economic coalitions™”.
This is how the private sector looks at
it now. One month ago it was just
malighing us saying that the public
sector is not capable of delivering the
goods to the Indian people. Today
when the goods have been delivered
in spite of their protests, malinging
and everything that they could do,
they say that there shouid be an eco-
nomic coalition between the public
sector and the private scctor. 1 would
like to warn the hon. Minister that
this is again a trap and he should re-
fuse to fall in it.

But when 1 give this tribute and
say these words of praise for the
NCDC. at the same time I have my
own reservations. 1 find that the
Ministry has given a right to the
private collieries to open up new
mines whether they are proximats-
mines or are distant mines. Coal ix
one of the vital factors in controlling
and cegulating the economy of this
country and that must remain in the
public sector. If we are not able to
nationalise it today, at least let us sve
that the private sector is limited
where it is and under no conditions it
ahould be allowed to expand. To
that extent I view things with a sense
of distress.

Then again one thing which is to
be noted is this. Howcver good the
public sector is and whatever good Its
schicvenents ace, it cannot ignore the
finsecial side There is a report that
the NCDC has not been functioning
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very regularly so far as account-
keeping is concerned. I would like
the hon. Minister to take note of it
and see that the public sector is not
given the praise only on account of
its achievemnent but aiso on account
of being economical in its perform-
ance and in the execution of the work.

Then I would say a {ew words
about my hon. friend, Shri K. D.
Malaviya, because he is a new con-
vert and a new convert with a venge-
ance.

Shri T. B. Vittal Rao: Convert to
what? To sgocialist pattern?

Shri Rajendra Singh: Not only that,
new converts are very dangerous.

Shri K. D. Maiaviya: He stopped at
convert,

Shri @ajendra Singh: ] greatly ad-
mire the tenacity that the hon. Minis-
ter has shown in refusing to give to
the private sector other than what
they should get. However. 1 feel
that our estimate of the consumption
of oi] that we need in 1984 or 1985
is on the lower side. So far as my
estimate is concerned, it would not
be less than 18 to 17 million tons of
oil that we would be needing some-
where in 1967 if all the Industrial
and power projects and transport pro-
jects are muxessful How are we
£oing to have it? It is good that we
have our own exploration. It is good
that we have our own drilling. It is
also good that we have our own refl-
neries. It is good agein that we have
our own distribution system. But what
is not being done today is because of
the paucity of resources at our &ispo-
sal or because of certain d{fficulties.
There we must give the devil his due.

Skri T B. Vittal Bas: The devil is
Shri Malaviya?

Bhry Rajemdra Singh: I mean some-
body else.

An Hom, Mamber: Who Is the devil”

8hri Rajendry Bingd: Whom we are
conlending agalnst.
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Some of the private firms have ap-
plied for the expansion of the refin.
ing capacity that they have in India.
If after they have refined our oil from
Ankleshwar or from Cambay and we
still need oil, I do not sce any harm
in their expanding their refincries. 1
would love you to have your own
refinery-—one in Cambay, one in An-
kleshwar and one a coastal refinery.
But if you cannot do that then let
these Burmah.Shell and whaicver
they are come  with the¢  expunsion
schemer, But at the same time be
readv to see that as soon a; your
situation improves c¢ven shghtly you
nationalise them. 1 do not mind that.
We ar¢ paying Rs. 65 on one ton of
crude oil and over Rs. 150]. on refined
oil. So this is the gap between ex-
porting crude oil and getting it relined
and taking reflned oil straight from
other countries. This difficulty has to
be solved I would be happy if Shri
Malaviya can solve it on our terms.
If it cannot be dove then certainly
some margin could be aliowed tem.
porarily if it is found incvitable.

There is a talk in the press and
Shri Malaviya also said this many
times that India is trying te have an
agreement with Pakistan for gntting
Pakistan gas. 1 do not think there
can be anything more dangerous than
this. When I say this I am not talking
only In terms of politics and in terms
of opposition and animosxity, which ia
there between these two countries and
which will continue becallse of
the inherent nature of the dificulties
between these two countries for many
decades to come. From the economic
angle also this Muree gos. . ..

An Hoy Member: Sui gas.

Shiri Rajemdra Stogh: No. not Sul
gas, Muree gas. Musee is unly five
miles away from our border If gas
can be found in Pakistan onlv five
miles away from our border. I feel
that if proper exploration and d4r.iling
are made it may be possible that on
our side of the border too we can have
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gas. Therefore, we should see to it
that even from economic angle and
long-range interest of the country we
must not enter into any arrangement
with Pakistan to get their gas.

Mr. Deputy-8peaker: Shri Rajesh-
war Patel. Absent.

Shri P. C. Borooah (Sibsagar): Mr.
Deputy-Speaker, Sir, I am thankful
to you for giving me an opportunity
to take part in this debate. Coming
as 1 do from an oil-bearing area, 1
wish to confine myself only to  oil
But before I come to that subject, iet
me mention a few words about coal
The quality of coal mined in Assam
is very low. I want to know whether
Government has got any proposal to
set up somc coal washeries there to
improve the quality of coal. This is a
small suggestion which I wish to
make. Then, Sir, in regard '0  the
price of coal, in Assam the price has
been so fixed that the werst the
quality of coal the highest the price.
This anomaly shoutd be removed

‘Fhen Sir. coming to oil, when wn
talk of oil we remembcr Assam, A
hundrcd years ago, a young  British
afticer while exploring the bed of the
river Buridehing in Upper Assam for
coitl, found traces of oil on the sur-
face of water  Since then nothing
was done until the cightws of the
last century, when the Assam 0il
Compuny was incorporated in England
ancdd commenced work. In 18980  oil
for the first time struck in this coun-
try and that was at Digboi in Assam.
The depth of the first well drilled
there was 662 feet and it proved
successful.  After serving the country
for the last sixty vears, Digdboi is now
victding place to the new oil fleids at
Nrharkotiya. Moran and Hugrijan. Its
onc thousand derricks standing high
in the hitls. gives one a feellng as if
they are standing there as the sentl-
nels guarding our Eastern frontijer .

It is interesting to note that Nahar-
kotliya came to the notice of the Dig-
boi's oilmen o8 early as 1628 as @
rvenlt of some geophvsiccal works
thrre; but the business of oil drilling
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was undertaken only in May 1932
And in 1953 the Naharkotiya field was
declared as proved. In 1954 the
Assam Oil Company applied for pros-
pecting licences for Naharkotiya field.
Encouraged at the success of this field
Government made an attempt to bar-
gain with the Assam Oil Company and
ultimately they succeeded in making
the company agree to a joint venture
to carry out prospecting in collabora-
tion with the Government. This re-
sulted in the formation of the Oil
Indiu (Private) Limited in February
1959. It is a great piece of achieve-
ment in the history of our oil indus-
try and the hon. Minister and the
Ministry deserve our congratulations
for it

Qil India Limited have up till now
drilled 93 wells out of which only
about a dozen were found dry, 4 or §
having only gas and the rest are said
to be producers. This works out ut
about 90 per cent successful, as against
S per cent, which is said to be inter-
nationally accepted as reasonably
successful in prospecting operations.
This indeed is a very commendable
piece of performance, and the Minis-
try and the company deserve our
tribute for it

To meet the growing demand for
o1l and oil products in the country,
the Government felt the necessity of
finding out new sources of oil and
they at first jointly with the Stanvac
tricd to explore in West Bengal area
But. unfortunately. after drilling some
ten wells which all proved dry. pros-
pecting has been given up and more
than Rs. 7 ¢rores were lost.

The Oil and Natural Gas Commis-
sion on the other hand. bhad started
prospecting oil in the different parts
of the countrs.’ The Oil and Natural
Gas Commission has up til! now
drilled some 15 wells in Cambay.—
Ankleshwar area. 2 wells in Rudra?
sagar.Sibsagar area and 2 wells in
HoshiarpurJwalamukhi area Com.
paring this with the perfomance of
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the Oil India Limited, though the
0Oil and Natural Gas Commission has
no‘ been able to do as good as the Oil
India Limited, it holds out hopes of
opiimism for us.

So far as production is concerned,
we arc sorry we have not been able
to make much headway except about
half a million tons of oil, which the
As:am 0i]l Company has been produc-
ing smce a long time. Criticism has
usually been made that since oil was
discovered in Naharkotiya as eerly as
1953. there has been inordinate delay
in our making progress in production.
According to the Annual Report of the
Oil and Natural Gas Commission for
1959-60—

“India ix producing at present
less than half a million from
Assam whereas the annual re-
quirement of the country is about
65 million tons. Thus over 80 of
the needs of the country are being
met by imports invalving a for-
cign exchange drain to the tune
of Rs. 100 crores a year. India's
needs are constantly on the In.
<rease. With the rising tempo of
industralialsation the needs of the
country will be increasing rapidly.
According to some estimates,
India's need will be about 2 mil-
lion tons by the end of the Third
Five Year Plan period.”

The Journal the Far Eastern Eco-
nomic Review has brought out a
special isgue on Oil in Asia, iy Janu-
ary 1961, in which it says:

‘While the Planning Commis.
sion has estimated the 1965.68
demand at 10 million tons. inde-
pendent and {ndustrial estimnstes
place the increasc at 135 to 14
mullion tons”

The disparity: in the different esti-
mates as 10 the demand for oil at the
end of the Third Plan appcars to be
large and | wish the hon. Minister
will enlighters the House with a more
preciic estimate 1n respect of the tar-
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gets of production which have been
fixed in the Third Five Year Plan.

So far as the proposed pip® line
from Naharkotiya to Baraunf is con-
cerned, it is gratifying to note that
this will be one of the largest pipe
line systems in the world. By Nov-
ember 1961 its first stage, that is the
line from Naharkotiya to Gauhati, is
scheduled to be completed and the Fe-
finery at Gauhatl is to go on stream
from Ist January 1962. As I had oc-
casion to see for myself the work of
laying of the pipe.line. 1 feel c¢onfi-
dent that the work will be completed
within the scheduled time.

In view of the fact that rich depo-
sits of oil have been struck in the
Cambay and Ankleshwar areas, the
scheme for the public sector refinery
proposed to be set up there should
be: given top priority, and the interim
arrangements proposed to be made for
refining the crude oil there ghould airo
be made immediately. Since the
Stanva® and Burmah Shell companies
are of late reported to have agreed
to refine the crude oll from Anklesh-
war urea. it iz hoped that the Minis-
try will be able to ix up the detalls
of the matter st no distant dste.

In today's paper there is a report
that in spitec of the Government’s re-
peated statcments that private forelgn
investment in oil is welcome but only
on terms that conform to Indla's na-
tional interests and basic  policles.
there have of late been spprehenskms
among the foreign-aid givink coun-
tries that private foreign investment
is belng virtually shut out from the
field of oil. While I fully endorge jhe
view of the Government. as mentioned
above,k and find no reason for forelgn
companies being apprcherisive over it.
yet it will b in the fitness of things
if the hon. Minister comex forward
with g categorical statethent ar to
Government's policy in regard to this
matter of oil

So far as the cost of exdplorstion,
produrtion and reftning is cnncermned,
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it has not been found possible for us,
from any of the reports supplied to
us by the Fuel Ministry, to know the
actual costs that these items have in-
volved. In order to have ah idea of
the costs of exploration and produc-
tion by the Oil and Natural Gas Com-
mission and by Oil India Limited in
India in comparison with, those in-
volved in other countries in similar
operation, would like to request the
hon. Minister to throw some light in
this regard also,

Reviewing the per capita consump-
tion of oil in India with other parts
of the advanced world, it is observed
that ours is compartively very low.
It is less than 4 gallons per head as
against 70 gallons which is the world
average and 600 gallons which is the
figure for USA. With the advance-
ment of India it is only natural that
the demand of oil in the country will
considerably increase. So early ar-
rangementg should be made to explore
and exploit more and more oil before
it is too late.

If I correctly recollect, there was a
proposal of the Government of Assam
for participating in the share capital
of the Indian Refineries Limited. The
House, I think, will be interested to
know the decision, if any taken in
this regard.

Lastly oil operations require well-
trained teams of skilled and semi-
skilled workers, not only scientists and
engineers, but also clerks and other
workers in different spheres. In order
to make it possible to have personnel
of the right quality available readily,
1 request the hon. Minister to consi-
sider if it is possible to make some
arrangements for tralning of suffici-
ent men ahead and to include a sepa-
rate scheme in the Third Five Year
Plan for that purpose.

With these words I support the
Demands of this Ministry.

Shri Bamppa (Tiptur): Today we
are discussing the question about the
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basic materials which are quite essen-
tial for the industrial development of
this country. Much hasg already been
said on steel, by no less a person than:
Shri Morarka; coal has been dealt with:
sufficiently by Shri T. B. Vittal Rao,
and oil has gone to the side of Shri
Viswanatha Reddy. Though they
have made their speeches, the re
sources in respect of these materials
in this country are so vast that one is
tempted to speak on this matter again.

Friends were suggesting that I come
from Mysore and therefore I should
speak about gold. Gold there is no
doubt, but the gold is going to be
taken away by the Centre. I only hore
that the conditions of working ef these
mines will improve and that not only
Mysore but the whole of India wnu!d
be benefited by this.

At the time when the Mysore gold
mines were nationalised, we know
what discussions took place and how
the compensation that was paid was
more than what wag due. But because
of the international things that were
involved in this matter we could not
but do like that. Anyhow, I will not
go into that history but only appeal to
the hon. Ministers that they should
pay more attention to the excavation
of new gold reefs in that area.

More important than gold is the
black gold, and that is also found in
abundance in that area, as you know.
In the Sandur area, from which my
hon. friend Shri T. Subramanyam
comes, the best iron ore is available,
and in large quantities also. We there-
fore look forward to some steel plant
coming nearby. Sharavati also can
give a lot of power. Of course, power
is not a very essential thing, they sav.
But still, lignite is very very near,
and this should therefore be taken
note of by the hon. Minister, in the
first instance, to establish some low
shaft blast furnace, if a steel plant
cannot be established there,

With regard to the Bhadravati Iron
Works the expansion work is going
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on. We are spending hundreds of
crores of rupees on our big steel
plants, Rs. 300 to Rs. 600 crores have
gone for that. Let itgo, Ido not
grudge. But can we not give, to an
industry which has been started in the
public sector, some ten or twenty
crores of rupees to develop the Bhad-
ravati mines? Of course, some expan-
sion is going on, and I congratulate
the hon. Minister on that.

Shrl Mohammed Imam: Where is
it” There is no expansion at all.

Sbri Basappa: My hon. friend who
is an ex-Minister of Mysore says that
it 1s very very insufficient. Now, these
gigantic steel plants are coming into
existence. We welcome this in  our
country. But how can a small thing
like the Bhadravati Iron and Steel
Works go on unless a different orien-
tation is given to it? The hon. Minis-
ters know very well that here is a
place where high grade steels can be
developed to a very great extent. So,
if it cannot keep pace with the pro.
ducion of these gigantic plants, it can
keep pace with the manufuysiure of
high-grade steel plants. I would there-
fore appeal to the hon. Minister to
conrgider this matter, Previously many
things were thought about—alloy and
steel to be developed, stainless steel
factory to be set up. Where all this
has gone, I do not know. It ls time
for the hon. Minister to examine this
matter closely and see how this area
where this iron s found csn be

developed,

1 was spesking about lignite. This ts
going to revolutionise that part of tha
country vegy much It is an integ-
rated plant. Therefore ! would ear-
nestly request the hon. Minister to give
greater attention to it because things
have been delayed too long. And the
Estimates Committee has stated that
10 per cent of the value has gone up
because of this little delay. Tha
briquette plant is still being delayed.
As T sald. it Is an integrated plant, and
s0 the railway line has to be thought
of now nlone. That lignite has to go
to Bhadrsvsti in course of time. So
all these things should be looked after.
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And in the utilisation of the by.pro.
ducts care should be tsken to see that
msny industries are established there.
Of course from the Madras Govern-
ment it has been taken over and there
is an agreement; 1 welcome the
agreement. But the implications of
that agreement have not been made
clear. The Estimates Committee has
made quit¢ a good comment on that.
Therefore I wouldappealto the non.
Minister to look into the
agreement and sce that no
trouble  arises  in the future
hecause, after all, the royalty has to
be associated with mising or  with
other activities of the project. All that
has to be thought of seriously.

While working these public under.
takings it has been stated many a time
that the economics must be worked
out clearly before hand. But in this
case the Estimates Committee agaln
says that this has not been done cor-
rectly. I would not say more on lig-
nite.

I would only touch a little on oil.
Of course, the members might ask how
am I interested in oil. Every ares has
been explored for oil. | would say
that the Cauveri basin needs alec ex-
ploration becsuse the Geological Bur-
vey has given some indications. I wel-
come the Minister of Mines and Oll in
all his  activities. Many criticisms
have been levelled sgainst his Minis.
try and his activities on the ground
that he is gpending a lot of money. No,
Sir. 1 would emphaticslly say that it
is very very necessary. My hon.
friend, Mr. Reddy, told us that other
countries are going ahead Here ire
grest potentialities and the perform.
ance is also good We visited Cambay
some months back. It was a grand
sight to see oil coming out. I  wish
that both in Ankleshwar and in Cam.
bay refinerics will be started very
soon. But what I noticed at Cambay
was that only two-three drilis  were
working We¢  were given to under-
stand that we must have at least 100
to 200 drills in order to test the poten-
tialities. Therefore. 1 wish to say that
more drills and other things are
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necessary to implement all the drilling
and testing operations that we propose
to undertake.

By way of a suggestion, I would like
to say another point also Of course,
the Minister is already giving great
thought to these matterss But we
notice that some imbalance has al-
ready set in. When  we refine the
crude oil and other products, what we
require is more kerosene and dicsel.
Therefore these imbalances will have
to be looked Into carefully,

We read this morning in today’s
papers that an agreement has been
reached regarding the refining of oil
bv the existing oil companies here
Therc was some difficulty in that; but
the Minigster, I think, has been able to
“persusde them and they have accepted
to refine our crude oil

In this connection I woud alsy like
to say that the India Oil Company,
whicti has been startdd now, has been
laying a good foundation; but it has to
build a lot of storage capacity, When
the oil comes, we find the diffcully in
storing them This Company has been
started with a capital of Rs. 12 crores
and in the Third Five Year Pian we
have provided Rs. !5 ¢reres more. Bul
what is being given for next ycar s
only Rs. 15 crores. I strongly feel
that there is need for additional allot-
ment since the Company has to go
ahcad with  its work. I think the
Minister will sce to that also.

1 have spoken abaut lhgnite and peo-
ple may say that there is no necessity
for me to speak on coal.  But I would
iike to suy only one or two points.
Now wqe are getting coal from Bengal
arca and it has to comc by sea to
Bhadravati. We find it very difficull
to gey it that way. The target of 60
million tons in the Second Five Year
Plnn has come down to 52 million tons
and there is this shortfall I do not
know what would be the explanation
of the Minister for this shortfall. He
may have something to say aboutr it
But anyhow we sec that there is this
shorttall.  In the Third Five Year
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Plan we have a big ambitious target of
97 million tons and big efforts will
have to be made. Of course, the pri-
vate sector would say that their per-
formance is very good and that of the
pubtlic sector is not good. Some figures
are also here to show what has been
done. But I feel that much has to be
done by public sector. Anyhow, the
transport capacity has also to be in-
creased. Much has bcen said about
Railways and wagons and I am not
going to repeat all those things. Any-
how, the development of coastai ship..
ping for the carrying of coal must also
he looked into.

In regard to the coal mines, I ‘wotild
lhike to say one thing. I have visited
some of these ccal mines, and I have
found that a lot of fire acciden®s are
taking place. I have been repeatedly
telling this House and in fact, every-
body knows, including the hon. Minis-
ter himself, that as a result - of chesc
fire accidents, crores and crores of
rupees are being wasted In the coal
mines. 1 do not know what efforts are
being made in this behalf, because it
leads to a colossal waste.  Probably,
everyone is in a desperate mood as to
what to do. But. I believe, previously
there was some barrier scheme or
something hike that; 1 do not know
much about it. Anyhow, the Ministry
can Yook into these things and see how
these fires can be extinguished. I know
it is a very diffcult job. but  since
hundreds of crores of rupees are being
lost, something should be done in this
matter. I do not know what explana-
tions the hon. Minister may have, but
cven the efforts to get sand and do
stowing in some of these mines have
not been successfully going on. So, the
stowing operations also will have to be
attended 10 carefully,

I now: come to steel. As I have al.
ready. said, it is a very important basjc
material.  The Prime Minister has
been empharsising that more and more
steel plants wlll have to come into
existertee. [ am glad that the fourth
steel plant is also going to be started.
That is all very good. But our fre-
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quirements are also equally going up,
and they are becoming higher and
higher, and, so, we have to take steps
to meet the situation. Some hon.
Members have quoted figures in this
comection. | have also got some
figures here with me. It has been
estimated that we shall be needing
about 28 million tons between 1972
and 1975; and between 1965 and 1946,
the target is 10 million tons; whereas
our present requirement is 5.08 million
tons, we are having oniy 3'2 million
tons. So. the expansion programme
will have to go ahead with greater
spced. This will result in greater
production. At the same time, we
have to think of more exports also in
order to earn foreign exchange. By
expanding the capacity of the steel
plants, we can certainly earn more
foreign exchange, because, the other
day, when | put a question to the hon.
Minister, he said that we could offer
competitive rates in the world market.
That is a very good sign. and I hope
the hon. Minister will try to see that
«xporte are increased.

About costs, ] would like to say one
thing. I am saying this only hy way
of a suggestion, and nad with a view to
criticise.  When we undertake any big
project, there are bound to be irregu-
larities, and certain things will have t»
be looked into. But in the case of the
Rourkela plant. the Estimates Com-
mittee have found that the estimate
has gone up from Rs 13 crores to
about Rs. 19 crores; thix is what thcy
have found after the matter was re-
ferred to them by  the Speraker for
being looked into. They have come to
the finding that sufficient information
was nol forthcoming. Therefore. 1
would request the hon. Minister 1o ask
his Miniatry 1o see what has happened
and to ser whether there is sufficient
justification for this increase of Rs €
erores.

About distribution of stee), I have 10
sav just one or I'wo words. In the pasi.
the di<tribution was not good. Now,
the position has a little eased. But,
even now. in eevtain perts of the
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country, the position is very difficuit. I
would like to know why it is so, and
how it is that people who do not real-
ly make use of it get in large quanti-
ties while those who aYe really in need
of it would not get anything at all. [
have my own little experience in this
connection. 1 wanted some 20 zinc
sheets for a cattle-shed in my place,
but I could not get it, whereas in
blackmarket, we could get it for Rs. 20
or Rs. 22. That is the sort of thing
that has been going on.

I have got two or three more points,
but I shall reserve them for another
occasion.

S8hri Mohammed Imam: I am glad
that 1 am speaking immediately after
my hon. friend from Mysore State
Though we belong to two different
groups, I think, fundamentally, we are
agreed.

My hon. friend bas referred io the
gold mines of Mysore Yesterday, the
Minister of Finance, in the course of
his statement disclosed that the Cen.
tral Government proposed to acQuire
the Kolar Goldfields Undcrtakings.
This statement has naturally caused
some concern {o those who have been
associated with these mines In some
capacity or the other and to those who
know its history  Thesc¢ mlnes were
built up by the successive old Govern-
ments of Mysore, and they were built
up hy a foreign firm  aboutl eightv
vears ago These mines have under.
gone various vicissitudes, but when
they took a definite shape, the Mysore
Government started deriving and 4pt-
ting + pAgular revenue from  these
minvs  They wepe getting a royahy
every ye® to the extent of Ra 30
lakhx They were also getting revi-
nuc through the provision of cle«tri-
city. Quite recrntly, the Government
of Mssore levied an exclse duty on the
production of gold, ax the prices sosre«i
high. end through this duty, the Gs\.
ernnent of Myseres were geting [}
revenue of more than = crore of rups, s
every ycar. But this was aboilshed
and It was felt in the year 1320 thit in
the interest of the longevify of the
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mines and in the interest of the future
of the mines, it would be better that
the Govermment of Mysore took over
these mines. So, these mines were
taken over, and the companies were
paid a handsome compensation so that
they might not return  dissatisfled.
This was done in the year 1956.

Since then, the Mysore Government
have been managing these mines to
the best of their capacity. There are
three mines in this area, namely the
Mysore Mines, the Nandidurg mines
and the Champion Recf Mines. I
think that in order that the House
may understand and appreciate the
position better, I may state that the
Mysore mines are the oldest mines.
It is these mines that have been caus-
ing some anxiety, because it is thought
that these mines will have to be
closed, unless some¢ new exploratory
work is done, and unless new reefs
are discovered. The Nandidurg mines
are working very well, and so also
the Champion Reef Mines. The posi-
tion of these mines is not bad.

I think some hon. Members, espe-
cially Shri T. B, Vittal Rao and others
have become a bit nervous at the
statement of the Chief Minister of
Mysore when he said that some of
these mines would have to be closed
if the Central Government did not
come forward with sufficient aid.

The position of these mines is this,
namely that the old company, Messrs.
John Taylor & Sons, just before
nationalisation, unfortunately had
worked only the high grade ore and
did not do much of development work.
Now, what is needed is that a good
deal of development work has to be
done in order to find out new reefs
So far as I am concerned, I am quite
optimistic, and I can allay the fears
of some Members and say that these
mines have got a good future; they
have got a good life. Even in regard
to the Mysore mines, about which
some apprehensions are entertained,
I may say, that even as they are, they
can go on for another ten years,
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because even if the columns between
the shafts are worked, they will pro-
vide sufficient ores for another ten
years. But the point is that sufficient
development work has to be under-
taken, and sufficient under-ground
work has got to be done, because new
reefs have to be found whether in
these mines or in the other mines.
1 may point out that this State is
called Chinnadanadu, the land of gold.
Geoiogists have given the opinion
that gold is available there in plenty.
So I would request the Central Gov-
ernment to help the Mysore Govern-
ment whose finances are depleted.
The State Government must be help-
ed with sufficient grants to do explo-
ratory and development work to find
out new sheafs and new avenues of
ore. If this is done, I am quite certain
that these mines will have a long
life. I think during 1959-60 the total
value of gold that has been soid is
more than Rs, 5 crores. So what is
needed Central assistance; the Central
Government must come forward and
render necessary help to the Govern-
ment of Mysore to carry on explo-
ratory work.

Shri K. D. Malaviya: What help
does he suggest?

Shri Mohammed Imam: Financial
help in the form of sufficient grants
for exploratory work.

Secondly, the policy of Government
to acquire gold at the international
rate has caused some confusion. It
must be remembered that from the
beginning the gold produced at the
KGF was s0ld at the market rate,
which is nearly double the inter-
national rate. It is on the basis of
this market rate—though it may be
high—that all the wages, salaries and
other expenditure were determined.
If suddenly the Mysore Government
is asked to sell gold at the inter-
national rate, the proceeds from the
sale will be far less than the expendi-
ture it has to incur.

It is true that the Government of
India have said that they will sub-
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sidise. But I do not know how this
arrangement will work. The other
alternative they have suggested is
that the mines will be taken over by
the Government of India and formed
into a corporation. Personally, I am
of the view that these mines must
be¢ retained under the control of the
Government of Mysore. The people
of Mysore have built them and they
are a prestige undertaking. This
undertaking is the only one of its
kind in Mysore and 1 want that the
Mysore Government should not be
deprived of its control over them,
whatever may be the circumstances.
If the Centre tekes them over and
forms them into a corporation, per-
haps th¢ Government will have to
forcgo its right to royalty, because
since it will be a government under-
taking, it will not get royalty which
it was gotting from the old companies.
Secondly. perhaps much of the income
will haww to go towards income-tax
because they will be managed by a
corporation.

Shri C. D. Pande (Naini Tal): There
will be no income and so no tax.

Shri Mohammed Imam: We cannot
say. Anyhow, we have been getting
income.

Sardas Swaran Singh: Corporations
generally pay royalties.

Shri Mohammed Imam:. That assur-
ance may be there. Even now, the
Mysore Government has been making
a profit.

There is one more aspect. It was
thought that these mines would not
be worked except by foreign techni-
cians because they are the deepest
mines. | must congratulate some of
our officers on their achievement in
this respect, because after nationali-
sation many Indian and Mysoreans
have been holding key positions. They
have decome good technicians. The
working of the mines for the last
three or four years has shown that
Indian are capable of working them,
which we thought would not be
possible.
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What is now apprehended is that
if a corporation is formed after the
mines are taken over by the Central
Government, the importance which
the Mysoreans enjoy and the oppor-
tunities of employment of the techni-
cians and others may be curtailed.
So I submit that the Central Govern-
ment may render financial help
necessary for exploratory work and
they may have the necessary control,
but should allow the management to
be continued by the Government of
Mysore.

Now 1 come to steel which is an
important basic raw material for the
development of our industries. In
fact, this is an important Ministry.
Sleel. mines and fuel form the basis
for the development of other indus-
tries. It is truc that three gigantic
steet plants  huve been started in
North.Easit India. It is also true that
they have started production, though
they have not reached the target
fixed It has been pointed out that
the estimate of cost of these three
plants hazx been doubled. J do not
want to go into the township and
other matters; that has been candidly
dealt with by my hon. friend, Shri
Morarka. The estimate has gone up
from Rs. 300 crores to Rs. 600 crores.
This shows that the initial estimatu
has been highly defective. I think
the gentlemen or the organisation
responsible for this estimate lacked
foresight. They did not foresee the
entire concerns in all their aspects
In what respects and how did the
estimate go up by 100 per cent? I
do not think sny engineer or techni:
cian would be so foolish ss to minl-
mise or under-estimate at the initial
stage. When Government and this
House sanctioned the estimate they
did so on the assumption that the
eatire concema would cost only
Rs 300 crores. But now without their
knowledge, it has gone up to Rs 600
crores. Such a situation will create
a good deai of embarrassment to the
Government. It will upsct the finan.
cial equilibrium and it will not speak



Demands

11429

{(Shri Mohammed Imam].

well of the concern or organisation
that prepares it.

The estimate perhaps comprises
two portions, the civil portion relat-
ing to the township, houses and
others, and the engineering or mecha-
nical portion. Which of these was
responsible for the enhanced estimate?
And who are the persons responsible
therefor? 1 am sure there must have
been wastage. I am sure many of
them would have foreseen what was
coming forth. The preparation of an
estimate which has risen beyond our
expectation is a thing which, 1 think,
we cannot so easily condone. It is a
matter which must be looked into,
especially in view of another equally
gigantic concern contemplated in the
course of the Third Plan.

15 hrs,

Three plants have been started in
one area in close proximity to each
other. It is proposcd to build a fourth
one very near to these plants. Per
sonally. I do not believe in such big
and unwieldy things because giant
plants and big ventures will always
creat problems which will be equally
big. 1 would have preferred four
plants of a quarter million tons capa-
city cach to one plant of a million
ton capacity. | would have prefer-
red these smaller units to be distri-
buted throughout the country so that
the entire country might have the
advantage and benefit thereof and the
entire country would advance indus-
trially. But now things have hap-
pcened in a difterent way. There are
many preblems to be overcome. 1
know there is no co-ordination bet-
ween cos] and iron ore; coal washe-
ries have to be set up; they are not
yet ready. Full production has not
been achieved. 1 am afraid the whole
thing is not paying. It was expected
that when these plants would be in
full production, they would be able
to export a part thereof to other
countries and earm foreign exchange.
But full production has not been
reached. Our cosl washeries are not
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yet ready. There is no co-ordination
and, 1 am afraid, everyday we have
been incurring a good deal of loss
on these plants. ‘So far as this fourth
plant is concesned, even now I sub-
mit that you give up the idea of
starting an equally gigantic steel
plant and start three or four smaller
plants and Jocate them in areas
where the circumstances are favour-
able. Iron ore is available not merely
in Bihar and Orissa but it is also
ovailable in large quantities, of a
very high grade, in the State of
Mysore and in some parts of Madras.
This iron ore is only exported to other
countries and people there had been
demanding that an iron plant should
be started in Bellary area and that
Bhadravati iron ore works must be
expanded. But nothing has happened.

I say: why not in the course of the
Third ¥ive Yecar Plan, instead of
having a big plant at Bokaro—because
we have already three big steel
plants_have a number of smaller
plants of a lesser capacity in other
parts of the country where they are
needed and where there are facilities
available, as that will help the indus-
trialisation of the entire country?
The iron industry is a very important
industry not because of the plant
itself, but when there is the facility
for the production of iron. that will
give rise to other ancillary and sup-
plementary industries and many
engineering industries will be started.
So. I say instead of having a big steel
plant at Bokaro, smaller plants may
be started at other places. It may
be said that the first bottle-neck is
coal. I may point out that we may
not have black coal. but we have
plenty of white cosl there. Singa-
renni  is going to produce 1 mil-
lion KW of power. There are
other hydro-electric works that can
be started in north Kanara and in
Coorg and each of them can produce
§{ million KW of power and thete are
cosl-fields near Singarernn! cosl mines.
What is oeeded Is only the will or
the desire of the Centrsl Govern-
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ment. If you want to concentrate all
these plants only in one area, then
not only from the economic point of
view but also from the strategic
point of view it is highly undesirable
under the present circumstances to
locate them in the same arca, within
the same locality, because at times it
may pi;ove very dangerous and very
prejudicial to the country.

With regard to Bhadravati Iron
Works, it was one of the first plants
that we started in India. It was built
up by the old Mysore administrators
st a time when the circumstances
were not very favourable. Its pro-
duction is limited owing to various
reasons. I do not say that Bhadravati
Iron Works should be expanded or
should be developed to the same
extent as Bhilai or Rourkela. But, I
say, it is ideally situated for the
manufacture of special steel, ferro-
alloys and stainless steel. The char-
coal and the pig iron that is manu-
factured is considered to be of the
finest quality. So, we have been
urging upon the Ministry of Steel,
Mines and Fuel to devote special
attention to this and to see that
special steel, ferro-alloys and stain-
less steel plants are located there. In
fact. stainless steel was manufactured
in Bhadravati long ago. They are
very famous for the manufacture of
ferro-alloys. They had asked for a
grant. But the hon. Minister or the
Government have been very luke-
warm in this respect and they say—
ft is. more or less, a coercion—that
unless Bhadravati forms a corpora-
tion. they will not give the grant.
That is the pressure which iz belng
put on the Mysore Government, S8ir,
I may tell you, while a corporation
may be formed, what are its impli-
cations. The Mysore Government is
getting a revenue of nearly Rs. 1 crore
and that will go. Whay a corpora-
tion is formed, half of it will go as
income tax.

Mr. Depny-Spmkar: The hon
Member's time ts up.

8hti Modammed Imnm: Sir, I
want only one minute mare.
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1 have given you its implica\ions,
how the Mysore (Government stands
to lose. Whatever it may be, please
do not wait and take necessary sleps
to start these ferro-alloys and stain-
less steel plants in Bhadravati. 1
know the south is entirely at your
mercy.

Shri K. D. Malaviya: No, we are
at your mercy.

Shri Mohammed Imam: ! do not
object to Durgapur., Let the hon.
Minister give a categorical assurance
that ail these special steel, ferro-
alloys and stainless steel plants will
be started and let him give the neces-
sary grant. Jet therc be one fully
devcloped plant in the south. [ tbink
that will be justified.

Sir, 1 am thankful for the indulg-
ence that you have shown to me in
allowing me this much time and 1
hope the hon. Minister will consider
all these facts.

Shrl Thanu Piflai (Tirunclveii):
Mr. Deputy-Speaker. Sir, I must con-
gratulafe this Ministry. Thix is the
feundation for thes public  sector
without which no other sector. not
even the private sector, can function
in this country, The three steel plants
were practicslly put up in the Second
Five Year Plan period Though
originally we¢ had 4 plant in Rour-
kela, the new plants have: been put
up only in the Second Five Year Plan
period which no country in the worid
has ever attempted or unplemented
in such a short period Attompts
may be made, but their implemen-
tation is a great thing.

Sir. very often we hear, as we heard
today also, that there ir this mistak.
and that mistake. Obviously, therye
ought to be mistakes. When we con-
struct a house, do we collect ail the
materials, how much of cement. how
much of bricks, how much of stome—
everything worked out--store them
and then begin oconatruction® All
these things do change. Tven in build-
ing a =nall house there are many
changes that come about—price (aclor
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might change, some commodity might
not reach in time and so on. Those
are the things which happen. And
<consider the implementation of 2 huge
scheme and that too by a country
which has never before attempted it.
We have to depend upon technicians
and the machinery from the foreign
countries. Most of the content of this
pricc difference is caused by an
increase in international price. Then,
in our own country everything has
increused; there has been an increase
in civil expenditure, in civil construc-
tion. So, when you plan five or six
ycars ahead—and there has been a
rise at every level from every point
of view, both foreign and internal—-
will it not have a reflection on the
projret®  Certainly it will

Sir, anothe¢r point that was made
was they did not calculate all these
things. 'In the original report it was
mentioned that townships, ancillaries
and certain mines will be provided.
That means. naturally when you take
into (onsideration the provision to be
made in future, future expenses will
be incurred. Why? When we allow
for future expansion. and when in
the report it is embodied, certain
points  will be  considered later.
Obyviously, future money also will
have to be provided. It is one thing
to point out the defects and allow
him to rectify; but it is another thing
t0 throw cold water on one's spirits.

Mr. Deputy.Speaker: Because it is
thot iron.

Shri Thanu Pillal: That is to inhibit
enthusiaam,

An Hon, Member: That will
strengthen steel.

§brl Thanu Plllal: T hope the
Minister will not become nervous
when there is something going wrong
s#nd there is criticism, because, within
these 5 years. we have given 3 plants
with a capacity of 3 million tons. We
are launching on a fourth plant. The
fourth plant is being designed by
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Indian engineers. It is a great
achievemnent that after the implemen-
tation of the three stee] plants with
foreign aid and foreign collaboration,
we are starting a fourth plant, one
with our engineers and our techni-
cians. I hope it might be fabricated
in our country with minor imports
of some essential machinery which
may not be available in this country.

In the Third Plan period it is asses-
sed that the requirements will be
about 10 million tons. Now, the
requirements are 5 to 6 million tons
and we are providing only 2 to 3
miilion tons. That means there is
always a gap of 2 to 3 millions bet-
ween the demand and supply. This
position, 1 am afraid, is inhibiting our
expansion of many industries, big and
small which are based on steel as raw
material.  They have not been able
1o implement their full programme.
Mostly so in the smail-scale industries
and the Industrial Estates where
people have put in a few lakhs, hoping
that they would be able to start
smali-scale industries. They are look-
ing up for raw materials which are
not available. This creates a feeling
in the minds of other people that
they will also burn their fingers like
their neighbours. When we are try-
ing to create an industrial tempo, this
one factor of lack of raw materials
is retarding that, is retarding the
acceleration of that tempo. Whatever
might be the shortcomings or short-
age of raw materials for big indus-
trial schemes, I would request the
hon. Minister to give protection to
small-scale industries and, perti-
cularly. the industrial estates. which
is a new scheme in our country. That
enthusiasm should not be inhibited.

My hon. friend, Shri Morarka, made
some points about the non-accounting
for interest and the non-accounting
for depreciation in connection with
the performance of the steel plants.
It may be correct from the orthodox
accounting point of view. 1 would
like to point out to my friend this.
We have given Rs. 10 crores each to
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Tatas and Indian Iron and Steel Co,
interest-free. Our steel projects were
to pay 43 per cent interest. For not
having paid interest for two years,
they have increased the rate, I under-
stand, to 5 per cent in future.
Obviously, they wanted to make up
for not paying interest for 2 years.
Where you forgo 43 per cent for
2 years, you are going to have a
permanent half per cent increased
rate of interest. It is not a bad
bargain; it is not a bad profit for the
investment in the project.

Another thing is about depreciation.
Normally, we allow depreciation
when there is a profit. When the
whole plant has not started function-
ing in full and there is no profit and
W are incurring a loss of Rs. 1 crore.
what is the purpose of saying. let us
lose Rs. 5 or 6 crores morc? That
would crcate fear in the minds of
somu people.  All these things will
be provided. Aftler all, it is our own
property; it is national property. It
is not that we want to hide anything;
it ha- been  shown ane it will  be
included in the project

About the fourth plant I have to
say this. When our  requirements
would be 10 million tons, the addi-
tiona! capacily vou have provided is
only 1 million 1tons. That is the
capacity of the plant to be started.
The existing plants are goingt to he
expanded to give 3 million tons more.
That mecans that they will ¢xpand
from 3 millions to 6 millions. Due
to our presrnt performance, we are
not able to mect the demand. In future
also. 1 =m not sure whoether the
assesseient i@ accurate.  There are
people wio doubt whether we would
consume so much. But. 1 am afraid
whether our  production would be
eommensurate with the demands for
consumption. Therefore. in spite of
relying on expansion. some provision
should be made for emergencies or
unexpected demands,

In this respect. I would not confine
myself oniv to the fourth plant. As
my hon. friend, Shri Imam said, I
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would like that we should have plans
for a fifth plant. Though they want
no ceiling on land, my hon. friend
wanted a ceiling to be put on the
capacity of the steel plant—to reduce
it to one-quarter million tons and all
that. That is a different matter.
(Interruptions). I would like a fifth
plant also to be envisaged and plan-
ned for from even now. You may
not make full provision for that. But,
when you think of developing a fourth
plant, I would request Government to
be ready with plans for a fifth plant
also. My hon. friend Shri Morarka
quoted foreign experts' opinion that
we would be consuming in the next
15 or 20 years about 40 to 50 million
tons.

Shri D. C. Sharma (Gurdaspur):
Where should it be located?

Shri Thanu Plllai: Maybe even in
Punjuh. ] do not mind. But the idea
is that our capucity of production of
steel should be increased and increas-
ed to the full extent of the demand.
Alonr, with this | would submit that
we should alio resort to some export
¢ven now.  There has  been  some
export of bilicts. 1 say this because
cven if there is excess, even when
you produce nore steed in future, still
ther: tnay not tie a mivrket when you
wint. I woule) submit that even when
w¢ have not got the full quantum for
our own consumption, ac you are
inhibiting locul consumption in many
industrics, cven if voi import steel
from abroad. 1 would sugszest that we
shnuld ¢end our steel to foreign coun-
tries 5o that we moay develop a market
using Indian ste¢l even now. Qur
product should go there with good
quality and gt » market there. Much
expansion of fore¢ign market may not
be fcasible when we are in a position
to sell. Other people are not going
to wait for our production and not
huy from eclsewhere. Therefore, we
shou!d erxport some of these commod-
ties 1o our ncighbouring countries
who arc not steel produclng countries.

in the matter of special stcel there
{s a iot of difficulty. In the rase of
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stainless steel. Where there is good
profit there arc many people coming
forward. Because of lack of foreign
exchange therc is not sufficient avail-
ability of this item. I would submit
that a special quota may be allotted
under the¢ Export Promotion scheme
for stainless steel which is needed for
utensils and other things. In the
South-east Asian countries, wherc a
large number of our pcople live, there
is a good market for this, according
to my information. I would request
the Government 1o consider making
it available particularly to small-
scale industries which are suffering
and arc in pgreat distress Now, it is
available in the opesn market for 3 or
4 times the imporied price. That
mcans that somnebody whao has nothing
to do with it is able to import and
sell it at 3 or 4 times the value. And
the man wheo is sitting in the factory
is not able to pet that.

I now come to Neivell. It has been
said that lignite is being sent for test
and thal the iron ore is being sent
for test. That project on which the
pcople of Madras have built great
hopes is not working up to schedule.
It is a gricvance. Even if & thousand
tons have to be cxported. 1 would
request the hon, Minister to sec that
it is exported in time so that this
may hce included in the Third Plan
and altempts made for its implemen-
tation. As it is. the implementation
of the Neiveli Steel project is  not
taking geod shapc. With our Salem
iron orc and the Necyveli lignite. we
want to haveé a steel plant there,
After much discussion. it has bcen
accepted, but to what cxtent it is
implemented, we do not know. We
are not very happy about it. 1 hope
the Government will give some atten-
tion to that matter and implement it
in the Third Plan without fail.

The southern region has not been
fully surveyed. Wc hear that petro-
leum. copper. lead, mica and other
minerals arc available in that region.
The survey is not complete. and there
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is not even a test. 1 know that in
the southern region the industrial
mind is not there. Our private indus-
trialists or capitalists will not come
there bcecause there is no clear
picture yet and there is no proper
understanding of the region. No
pioneer has gone there. So, 1 request
the Government to start some small
pilot tests or surveys with regard to
mica, lead, copper and petroleum, and
se¢ whether it is not possible to
develop that part of the country. 1
hear that mica could be mined in the
Tirunelvell district in the Ambasa-
mudram hills. There arc arcas which
comtain traces of mica and lead: both
ave available there. Some old Germean
author has written a book and in that
honk he says that that part of the
couthern  region  has  got  these
miheryls

Then we are also  likely to  get
came graphite which is required for
the manufacture of industrial cruci-
bles.  Graphite is available in some
parts of Tirunelveli, graphite of the
samc gquality is available in Ceylon.
The: Governnient may consider these
axprets and have a survey made with
a vicw to open such mines. There are
possibilities of  petrolcum in  the
Cawvery delta. We would request
that one of these public sector re-
Aners should he sel up in the east
coast,  possibly  somewhere  near
Tanjore or the South Arcot District.
It will be a very proper location
berause there should not be any
criticism that all things are given in
tiie North. My hon. friend Shri
Sampath is not here today. Other-
wise. he would draw a distinction
between the north and the south. My
hon. friend Shri Mohammed Imam
wanted the fifth steel plant in the
South. 1 fully endorse that sugges-
tion. When Mysore has got iron ore
and Andhra Pradesh has coal. I want
the fifth steel plant to be established
somewhere in the Madras-Mysore-
Andhra region. I am not particular
about. ...
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Shri Prabbat Kar: Particularly
Madras.

Shrl Thanu Pillai: 1 am not parti-
cular about it. That is what I said.
Wherever it may be established, 1
shall be glad. That rcgion is starved
of attention to some extent. It is a
legitimate criticism. Wpe are not say-
ing that there is any north and south
feeling or any such thing. But whcere
ther¢ 'is a possibility, where it is easy
to stari—having established all these
plants—the fifth plant may be instal-
led in the southern region. Ncyveli
is not an casy project. It is vory
difficuit., It is given for regional
considcration. That is what I feel. I
am very glad that the Government
did i1. But Te¢t tham not stop with
Neyveli. When the question of a
major steel plant, fourth or fifth plant
has comc¢, at least let the fAfth plant
be started in the southern region,
whether it is Madras, Myvsore or
Andhra. Where it is in the southern
region. is immalerial. it should he in
the South.

Mr. Depufy.Speaker: There are 66
selected cut motions rclating to the
Demands under the Ministry of Stecl],
Mincs anrl Fue! They may he moved
subjiect to their being otherwise
admissible

Necd to set v a cteel plant in Kutch,
Gujaratl State

Shri M. B. Thakore: I beg to move:

“That the demand under the
hcad Ministrv of Steel. Mines and
Fucl be reduced by Rs 100 (201)

Need to <ct up a steel rolting factory
in Gujarat

Shri M. B. Thakore: 1 h¢g to move:

“That the demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100.” (202)

Delay in the izsue of import licences

Shri Prakash Vir Stastrl: [ beg to
move:

“That the demand under the
heed Ministry of Steel, Mines and
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Fuel be reduced by Rs. 100.®
(636)

Delay in giving indents to stockist

Shrl Prakash Vir Shastri: 1 beg to
move:

“That the demand under thc
head Ministry of Stcel, Mines and
Fucl be reduced by Rs. 100"
(637

Working of the Zonal Office of Cone-
trolter of Iron and Steel

Shri Prakash Vir Shastrl: I beg to
move:

“That the demand  under  the
head Ministrv of Steel, Mine: and
Fucl he reduced by Rs. 100" (633)

Defoctive policy regarding barter deals
wud appointment of stockiste

Shri Prakash Vir Shastri: 1 beg to
move:

“That the demand  under  tho
head Ministry of Steel, Mines and
Fu:l be  reduced hy  Rs. 100"
(H3M

Need for mechanisation of nuries

Shrl Aurobindo Ghosal: ] beg
move:

“That the demand und«r the
heai Ministry of Sicel, Mines and
Fuel b rednced by Rs. 1007
(740

Need for expediting the remnvel of
coal from pit heads

Shrl Aurobindo Ghesal: I beg to
move:

“That the demand under the
hcad Ministrv of Steel, Mines and
Fuel be reduced by Rs. 100"
(74))

Need for increazing the number of
railwa); ridings in colliery areas

8bri Aurobindo Ghossl: I heg to
move:

“That the demand under the
head Ministry of Stel. Mines and
Fuel be reduced by Rs 100" (743)
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Need for development of
Collieries

Singareni

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100.”
(744)

Need for mechanisation of iron ore
mines

8hr] Aurobindo Ghosal: I beg to
move:

“That the demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100."
(745)

Need to shift the Flead Office of the
Hindustan  Stee! Limited from
Ranchi to Calcutta

Shrl Aurobindo Ghosal: I beg to
move:

“That the demand under  the
head Ministry of Steel, Mines and
Fue! be reduced by Rs. 100"
(776)

Need to shift the Head Office of Pur.
chasing Office of Durgapur Steel
Proiect from Durgapur to Calcutta

Sbrl Auroblndo Ghosal: T beg to
move:

“That the demand under  the
hirad Ministry: of Steel, Mines and
Fuel be  reduced by Rs 100
{7

Need for immediate commissioning of
the  remaining  blust  furnances of
Rourkela and Durgopur Steel Plants

Shel Aurobindo Ghesal: I beg to
move:

“That the demand under  the
head Ministry of  Steel, Mines _
«and Fuel be reduced by Rs. 100.”
{778)
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Need for fuller utilisation of the by
products of steel factories

Shri Aurchinde Ghoszi: I beg to
move:

“That the demand wunder the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100.”
(779)

Need for exvploration of oil in the
Gangetic Valley

Shri Aurobindo Ghosal: ] beg to
nove:

“That the demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100
(780)

Need to supply sufficient quantity of
sands to the coilieries for stowing

Shri Aurobinila Ghosal: 1 beg to
niave:

“That the demand uncder the
head Ministry of Stecl, Mines and
Fue! be reduced by  Rs. 1007
(78D

Need to increase¢ coal production in
the public sector

Shrl Aurobirdn Ghosal: | beg to
MoV,

“That the demand  under the
head Ministry of Steel, Mines and
Fuel be  redueed by Rs. 100"
(782)

Need to create coal zones for proper
and regular distrihution of coal to
different areas

Shri Aurchind) Ghosal: T beg to
move:

"That the demand under the
head Ministry of Steel, Mines and
Fael be rdued by Rs. 100" (783)

Need to reduce the prce of ail

Shri Aurobindo Ghosal: 1 beg to
niy e,

*'That the demand under the
he-ad Ministry of Steel, Mines and
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Fuel be reduced by Rs. 100"
(784) J

Need for training graduate appren.
tices, operators and skilled workers
in Dargapur Steel factory

Shri Aurobindo Ghosal: I beg to
move:

“That the demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100.”

. (785)

Need to stop the erport of rion ores
contarung more  than G5 p. c. of
iron content

Shri Aurobinde Ghosat: [ beg to
move

“That th¢: demand  under  the
heacl Mrinistry of Steel. Mines and
Fuct bue reduced by Rs. 100"
(780)

Necd to develup and mechanise  the
iron ore mine of Bolani for supply.
wg ores to Durgapur

Shri Aurobindo Ghosal: 1 beg to
move.

“That the demand wunder the
head Ministry of Steel, Mines and
Fuel be rcduced bv Rs. 100
(787)

Need to expedite the completion of
the coal toashery for supplying coal
to Durgapur Steel Plant

Shri Aurobindo Ghosal: 1 beg to
move:

“That the demand under the
head Ministry of Steel. Mines and
Fuel be reduced by Rs. 100.”
(788)

Need to evpedite the establishment of
coal washeries at Dugda, Bhojudik
and Patherdth

$hrf Aarobinde Gdboml: 1 beg 0
moeve:
“That the Damand uoder the
bhead Ministry of Steel, Ines and

Fuel be redmred by Re 100 °
(780)
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Need to make available the report of
the ground-water investigations
conducted by the Geological Survey

of India

Shrl Aurobindo Ghosal: 1 beg (o
move:

“Ihat the Demand under the
head Ministry of Steel, Milnes and
Fuel be reduced 5y Rs. 00"
(790)

Need for more mapping and drilling
work to be done by the Geological
Survey of India

Shrl Aurahindo Ghosal: I beg to
maove:

“That the Demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs, 100
(791).

Need for intensifying the geological
investigations for economic minergl
deposits

Shrl Aurobind« Ghosal: 1 beg to
mov:

*“Ihat the Demand under the
head Ministry of Steel. Mines and
Fuel be reduced by Rs 100"
(792).

Need to establish an oil-refine
near Calcutta

8hri Aurobinde Ghosal: 1 beg

neve:

“That the Demand under the
head Ministry of Steel, Mines and
Fuel be reducad dy Rs. 100"
(793).

Need to intensify the prozpecting tork
for finding out the coal deposits of

high grade

Shri Aurobinde Ghoml: | beg to
move:

*That the Damand under the
bhesd Ministry of Steel, Mines and
Fuel be reduced by Rs. 100"
(794).
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Need for proper investigation for find-
ing coal deposits in Bandel-Ondel
area of West Bengal,

shrl Aurchindo Ghosal: 1 beg to
move:

“That the¢ Lemand under the
head Ministry of Steel, Mine; and
Fuel be reduced by Rs. 100"
(7995).

Need to arrive at a decigion about the
availability of oil in Jawalemukhi
area.

Shrl Auroblndo (ihosal: 1 beg 1o
meve:

“That the Demand under the
head Ministry of Steel, Mincs and
Fuel be reduced by Rs. 100"
(796).

Need to compel the private sector to
purchase crude oil imporled by
Government from U. S. S. R.

Shri Aurol/indo Ghosal: 1 beg to
n:xve:

“That the Demand under the
hcad Ministry of Steel, M nes and
Fuel be reduced by Rs. 100"
(790

Nee] to produce adequate cpiciretitys of
kerosene ol to attain self-suficiencts

Shri Auroblnde Ghosal: 1 beg to
niove:

“That the Demiand under the
head Minlstry of Stee!l, Mines and
Fuel be ircduced by Rs. 100
(798).

Lack of settled policy followed by the
Controller of Iron and Stect in the
export of steel,

Shri Prakash Vir Shastri: I beg to
move:

‘“That the Demand under the
head Ministry of Steel, Mines and
Fuel be reduwced by Rs. 100."
(1011).
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Nedd to promote erpo-t of scrap to
earn foreign exchange.

Shri M. B Thakore: I beg to move:

“That the Demand under the
head Ministry of Steel, Mincs and
Fuel be reduced by Rs. 100
(1068).

Need tu increase the number of beds
in the Hospital provided for the
employees of Durgapur  Steel,
Factory

Shrl Aurobindn Ghosal: I beg to
move:

“That the Demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100
(1233).

Need to extend the hospital facilities
tv the Members of the cmployees
families of Durgapur Steel Factory.

Shri Aurobinde Ghosal: I beg to
mave.

“That the Demand  under the
head Ministry of Steel, Mines and
Fucl be rcduced by Rs. 100"
(1234).

Malireatmen! of the employees of the
Security Department of Durgapur
Steel Factory.

Shri Aurabinde Chosal: 1 beg to
mave:

“That the Demand under the
head Ministry of Steel Mines and
Fucl be veduced by Rs. 100
(1235).

Need tn provide facilities for eduwea-
tion of the employees of Durgapur
Steel Factory.

Sbri Aurobindo Ghesal: I beg to
niove:

*That the Demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs 100"
(13386).
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Question of amalgamation of small
collieries

Shri T. B. . Vittal Rao: 1 beg to
meve:

“That the Demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100"
{1378).

Delay in mapping of gold bearing areas
in the region of Kolar Goid fields

Shri T B. Viita) Rao: J beg to

move:

“That the Demsand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100"
(1379).

Need for wpward revision of target for
coml in the Thi-d Five Year Plan

Shri T. B Viftul Rao: I beg to
‘SROVC:
“That the Demsand under the

head Ministry of Steel. Mines and
Fue! be reduced by Rs. 100
(1380).

Failure to achieve phiisical target of
15 million {o»s of coal during the
Second I'ive Year Plan.

Shri T. B Vittul Rao: heg to
meve: 1

“That the Demand under the
head Mini-tr: of Sieel. Mines nind
Fuet be reduced hy RO 100"
(1381).

Uncati=factory; inorking of .Indian
Burcau of Mincs

Shri T. B. Vral ¥am: 1 beg to

move:

“That the Drmand under the
head M‘nistry of Steel, Mines and
Fuel be reduced by Rs. 100"
(1382)

Unsulisfaclory working of the nfre of
Irom and Steel Controller

i T. 5. Vittal Rao: 1 beg to
move:
“That the Demand under the
head Minbstry of Steel, Mines and
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Fue! be reduced by Rs. 100
(1383).

Need to abandon the acheme of laying
pipe line from Cambay to Bombay

Shri T. B. Vitisl Rno: beg to
move:

“That the Demand under the
head Ministry of Steel, Mines and
Fuel be reduced by Rs. 100."
(1446).

Working of the office of the Iron and
Steel Controlier at Calcutta

Shri Aurobindo Ghosal: I beg to

move:

“That the Demand unde¢r the
head Miscrllaneous Departmentz
and other Expendiiure under the
Minisirv of Steel. Mines and Fuel
be reduced by Rs. 100.” (887)

Need to supply réegular quotas of iron
and steel to smail factores

shet Aurshintly Ghosal: I boeg to

move:
“That the Demand under the
hecad Miscellaneouns  Departments
and other Expenditure under the
Ministry of Sueel. Mines and Fuel
be reduced by Rs. 100.* (836)

Need to alloca’: the iron and steel
quotas to gonuine busineitmen

Shri Aurdinde Ghosal: T g to
mave:

*“That theDemnrsdl  under  the
hr ad Misce ' =seans I partments
and other Exbendi‘ure uader the
Miniitry of Steel. Mines and Fuel
be redused by Rs. 100" (388)

Need to cherk the list of Qquota-
hoiders of  Caleutn ta etop  fake

transiclions
Shri Aurcuindo Ghoxal: I heg w0
move:
“That the Demand  tunder  the

head Miscellsneou:. Departincnts
and other Expenditure under the
Ministry of Stee), Mines and Fuel
be reduced by Rs. 100, (890)
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Need for co-ordination betwren the
Coai Commissioner and the Mines

Inspectorate
shri Aursbind, Ghosal: 1 hog 1o
move;
“That the Demand under the

head Miscellancous Departments
and other Expendiiure under the
Ministry of Steel, Mines and Fuel
be reduced by Rs. 100”7 (891)

Need to eradicate bleck-mark. ting tn
iron and steel

shri Aurabindo Ghosal: |
movc:

beg  to

"That the Demand  under  the
head  Miscellancous  Departmnents
and other Expendiure undoer the
Mini<try of Steel. Mines and Fucl
he redured hy' Rs. 100." (832)

Need to lower the price o) steel

Shri Anrolindn Ghosal: |
move:

heg  to

“That the Demand under the
heod Miscellaneons Departmients
and other Expendiiurce under the
Ministry of Steei. Mines and Fucl
be rceduced by R:i. 100" (893)

Neced for co.e-dmation betivcen the
Ministries of Railways and Steel.
Mines and Fuel to ensure nove-

ment of coeal

Shri Aurobinde Ghesal: |
move:

beg to

‘“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Steel. Mines and Fuel
be reduced by Rs. 100" (894)

Need for proper gradation of coal by
the Central Fuel Research Justitute

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Steel. Mines and Fuel
be reduced by Rs. 100" (895).
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Nced to enhance the financial alloca-
tion to the Sikkim Mining Corporatiots

Shri T B Vittal Rao:
move:

1 beg 1o

“That the Demand undcr the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Steel, Mines and Fuel
be reduced by Rs. 100 (1447)

Grierance:. of the staff of the o)jice
of the Coul Controlicr in regard to
the enaluation of job ana'y,sis

Shr; 1 B Vitlal Rao:

I beg to
move:
“That the Demand under  the
headl Miscellancous  Departments

and oth¢r Expenditure under the
Ministry of Steel. Mines and Fue!
be reduced b Rs. 100,77 (14486)

Need ta accelerate the pace of cons.
truction of residential quarie s for
the omployees of Nationar Coal
Developmen' Corporation at
Ranehi

Shri T. B. Vittal Rao:
move:

I hep to

*“That the Demand under the
head Miscellancous Departments
and other Expenditure under the
Ministry of Steel, Mines and Fucel
be reduccd by Rs. 100" (1449)

Delaijs in the setting up of u.osheries
at Dugde and Bhojidin

Shri T. B. Vittal Rao: |
move:

beg to

“That the Demand under the
hcad Miscellancous Departments
and other Expenditure under the
Ministry of Steel. Mines and Fuel
be reduced by Rs. 100.” (1450)

Delapy in wndertaking mining opera-
tions in Neyveli Lignite iJ:nes

Shel T. B Vittal Rao: 1
move:

‘“Ihat the Demand widcr the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Steel, Mines and Fuel
be reduced by Rs. 100.” (1451)

beg o
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Scarcity of water supply in Bokaro
and Kargali collieries

Shri 7. B. Vitwal Raa: 1 beg to
move:

“That the Demand under the
head Miscllaneous Departments
and other Expenditure under the
Ministry of Steel, Mines and Feul
be reduced by Rs. 100.” (1452)

Need to erpedite the establi<hment of
the Alloy and lools Steel Plant
at Durgapur

Shri .Aurohindo Chosal: 1 beg to
move:

“That the Demand under the
head Capital Outlay of the Minis-
stry of Steel. Mines and Feul be
reduced by Rs. 100" (896)

Need for economy 1n the working of
the Neyneli Lingnite Prcjyrece

Shri Aogrobindo Ghesa): 1 beg to
move:

“That the Demand under the
head Capital Outlay of tht Mini-
stry of Stecl, Mines and Fuel be
reduced by Rs. 100.” (887)

Question of zetting up of a refinery in
Gujarat immediately

Shrl T. R. Viltal Hao: 1 beg to
move:

“That the Demands under the
head Capital Outlay of the Minis-
try of Stecl. Mines and Fuel be
reduced by Rs. 100." (1453)

Question of developing outlying coal
mines
Shri T. B. Vittal Rzo: I beg to
move:
“That the Demands under the
head Capital Outlay of the Minis-

try of Steel, Mines and Fuei be
reduced by Rs. 100." (1454)

Nr. Deputy-3pcaker: All the cut
motions are now before the House.

Shré Naushir Bharucha: Mr
Deputy-Speaker, Sir, I am afraid 1
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find very little in the report that has
been submitted with regard to the
Ministry of Stecl, Mines and Fucel, on
which 1 can honestly cangratulate the
hon. Minister.  The story of steel
plants in our country has been a story
of bad planning, bad execution and
very costly errors. It has been a
story of inexcusable deiay which still
persists, May I remind this House of
the 33rd report of the Estimates Com-
mittee which condemns the handling
of the projects in no measured terms?
Aftcr our cxparience of how these
plants have worked, it is evident that
thi: country hax paid a grcat deal for
the execution of these  projects. It
will be recalled that in the course of
the scecond Fivve Year Plan, the target
set for the production of {i 1. -¢d steel
was 45 million tons. As thc report
of the hon. Minister shows. today
the.e steel plants have produced only
2-2 million tons out of which it may
be said that the private sector has
produced |'2 mitlion tons and the
public scctor has  hardly produced
19.000 tons of finished steel. I would’
request the hon. Minister to let ua
know how he accounts for the fact
that though the Plan target is as
high as 4'$ million tons making allow-
ance for larger production from the
private sector, we have lagged far be-
hind the target in the public sector.

The result of all this bad handling
and fall in the production of these
steel plants has been that we have had
to import onc million tons of steel.
We  have suffercd huge losses tn
foreign exchange at the time when we
couid ill afford to sparc foreign ex-
change. There has been less of indl-
genous production, and subsidiary
cngineering industries have suffered a
great deal In any other country the
handling of this type of any project
would have resulted in the resignation
of the Minigter.

An Hon Member: Hear, hear.

8hri Nausbir Bhavrucha: Coming to
the three strel piants 1 shall quickly
review their progre-- --hich will show
to the Hnauce how: fir behind the target
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:we have been. So far as Rourkela is
. concerned, though according to the
: Plan target all the units of Rourkela
:should have been in full production by
December, 1959, still, we find that
construction work has not been com-
pleted; the cold rolling mills and the
:tinning lines have yvet to get ready,
“ The most surprising part of it is about
+the production figures. In Rourkela,
~we have been told that from February,
1959 to December, 1960, roughly 22
~months, only 210,000 tons of ingots
" have been produced. The production
“in Rourkela in January and February,
“1961 hag been stepped up, but we are
~told that it amounts only to 47,000
tons of ingot. Even if we take into
-consideration the production for the
last two months, even proceeding on
that basis, Rourkela will not be able
to attain the target fixed for steel
-ingots.

?‘11453

I am surprised that so far as steel
“ingots are concerned, the production is
only a quarter of a million tons as
against the one million tons which we
were promised. So far as production
of coke is concerned, there are three
batteries which have been working for
two years. producing only 800,000 tons
of coke as against our requirement
of not less than 1'5 million tons. In-
stances of bad plianning in Rourkela
are obvious.

~ Mr. Deputy-Speaker: The hon.
Member may continue tomorrow.

Sardar Swaran Singh: We are to
continue till 3-45.

Nfr. Deputy-Speaker: If the House
so desires, we can continue. Then 13
minutes are to be made up.

Shri Prabhat Kar: Yesterday we sat
up to quarter to seven. 15 minutes
are not going to matter much.

Mr. Deputy-Speaker: Whatever be
the desire of the House, I shall follow.

Sardar Swaran Singh: The Speaker
announced that the House would sit
-till 6.15 today.
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of Coal Mines
Shri S, M. Banerjee: The hon. Min-
ister did not hear the other part of the
story. There are some hon. Members
who objected to it.

Mr. Deputy-Speaker: Then we will
continue this debate tomorrow,

15-34 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS

ErcHTY-SECOND REPORT

Sardar A. S. Saigal (Janjgir): I
beg to move:

“That this House agrees with the
Eighty-second  Report of the
Committee on Private Members’
Bills and Resolutions presented
to the House on the 12th April,
19617,

Mr. Deputy-Speaker: The question
is:

“That this House agrees with the
Eighty-second Report of the
Committee on Private Members’
Bills and Resodutions presented
to the House on the 12th April,
19617,

The motion was adopted.

RESOLUTION RE: NATIONALISA-
TION OF COAL MINES—contd.

Mr. Deputy-Speaker: The House
will now resufe further discusion on
the following resolution moved by
Shrimati Renu Chakravartty on the
1st April, 1961, namely:

“This House is of opinion that
all the coal mineg in private sec-
tor be nationalised”.

Out of one hour and 30 minutes al-

lotted for discussion of the resolution,

35 minutes have already been taken
up. Shri S. L. Saksena may continue

his speech.

Shri S, L. Saksena (Maharajganj):;.‘
Mr, Chairman, Sir, this question of





